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form28.2.02 	 Heard Mr, A..Singh, learned counsel i'i• 	50/- Pos1e1 	
for the applicant. 

• 	
";L) 

The application is admitted. Call for 

'the records. Returnable by Pour weeks, 

Pendency of this application shall not 
- 	

,stand in the way of the Respondent5 to consj_ 

"der the case of the applicant in upgradinQ 
,the pay scale. 

List on 2-4-2002 for oroer. 

tember 
JTJ 	4i2-- e4i- 	' ' mb 

2.4.s2 	Mr. S.Saa, learned counsel appearing 

07 	 on behalf of XgA Mr. A.K.h3udhury, learned 
'Addi. C.G.5.C. prays for time to file writte 
tatatement. Prayer is allowed. List on 6.5.02 
for orders.. 

mb 	
Member 	- 

	

ii 	 a 
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6.5.02 	List on 	3.6.2002 to ónable 

the Respondents to Pile written state- 

ment. 	 S 

M 	bar 	 V ic e-Chei rman 
• ; .: mb V  

• 	
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• 	 V 
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V/o&/iVo4/ 
 

kRx 

01L01 	/z//o 	VVV.VV• 3.602 	
V• 	 No written statement so.far 

filed. Zaist on 2496.02 for orders. 

.J.o• 
V 	Member 	 Vice-Chairman 

V 	
VVV 	 •V 

In.. 
V  

24.5..02 	Respondents are yet to file 
-. written statement... On the prayer of  

Mr. A.K.Choudhiry, learned Addi. 

Ior ..:.... 	 the respondents further 
four,  weeks time is allowed to file 
written stat 	List againon •: V 

V  

25.7.20O2 fqr orders. 
• 	

. . 

Member 	 Vice-Chairman 
•V 	 V. MbV 

V 

- 	 25.7.02 	V 	No written statement so far filed. 
- Mr. A. Deb Roy, learned Sr. C.G.S.C. again 

renews the prayer for further four weeks 

V . 
time 	to 	the 	respondents 	for 	filing 	of 

S&rj' 
k 

.. 	 written 	statement 	on 	behalf 	of 	Mr. 
* 	 AK.Chohury,- 	learned 	Addi. 	C.G.S.C. 

V 	
V 	Prayer allowed. 	No 	further time shall be 

V 	 . F 	allowed. 

List 	on 	23.8.2002 	for 	further 
order. 	• 	

- 	 V 

~ice-Chairman Member 

V 	
trd 

V 
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23.8.02 	 Further four weeks time is 
aI1owe to the Respondents to file 

itten statement as prayed by Mr. 
houdhury, learned 2kj. C.C.S.C. for 

S  t 	
the Respondents. 

I 	List on 23.9.2002 for orders 

£ 
I Member 	 Vice..Chajan 

nib 

23.9.02 	 The respondents are yet to file 

iritten statement. Further four weeks 

time allowed to file written statement 

/ on the prayer of Mr A.K.Choudhury, learneL 
Mdl.c.c.s.c. 

• 	List on 7.11.02 for order. 

I 
' rn pg 

Heard learned counsel for the 7.11.02 	
parties. Written statement has been filed s. / 	 The case may now be listed for hearing on 

25.11.02. In the meantime the applicant  
:5 	

1 may file their rejoLnder., if any. 

lm 

1' 

e-J'- 	 via -cjrrnan 

25 .ii.02 I 	On the raer of Mr. A.Khan, 
• 

	

	
1erd counsel for the ap1jcant the case 
is adjourned, List on 11 .122002 for • 	L 
hearing. 

S 	 I -Charrnan 1 nib 

I 
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ist— I~qtes of t- he Reg *_ ry—F Orderofthernrjbunal 

- • 11.12.02 	 Heard counsel for the parties. 

tA 
Hearing concluded. Judnent delivered 

• in 	Cotrt, kept in separate sheets. open 
• 	Vl- 	- 

The application is disposed of 

in terms of the order. No order as to 

costs. 

MWnber 	 vice -Chairman  
• 

dd 
pg 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHTI BENCH. 

Original Application No. 65 of 2002. 

DATE OF DECISION 11-12-2002. 

Shri Soraisam Manimacha Singh 
	

PETITIONER(S) 

Shri A.M.Singh 	 ADVOCATE FOR THE PETITIONER 

- VERSUS- 

Union of India & Ors. 	 RESPONDENTS 

Shri A.K.Choudhury, Add1.C.G.S.CDVOCTE FOR THE RESPONDENTS 

THE HON'BLE. MR JUSTICE D.N.CHOWDHURY, VICE CHJRMN. 

THE HON'BLE MR K.K.SHRM,, kDMINISTRTIVE MEMBER. 

Whether Reporters of local papers may be allowed to see 
the judgment ? 

To he referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy ofth 
judgment ? 

Whether the judgment is to be circulated to the other 
• Benches ? 	

) 

Ivo 
Judgment delivered by Hon'ble Vice-Chairman. 



CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

Original Application No. 65 of 2002. 

Date of Order : This the 11th Day of December,2002. 

The Hon'ble Mr Justice D.N.Chowdhury, Vice-Chairman. 

The Hon'ble Mr K.K.Sharma, Administrative Member. 

Shri Soraisam Manimacha Singh, 
Veterinary Field Assistant of 
Assam Rifles now posted at 
A.R.Thoubal, a resident of Chingamakha Maisnam 
Leikai, Imphal West District, Manipur .Applicant 

4 '  

By AdvocatSri: S.M.Singh. 

- Versus - 

Union of India, 
through the Secretary to the 
Government of India, 
Ministry of Home Affairs, 
New Delhi. 

The Ministry of Finance, 
through its Secretary 
Govt. of India, New Delhi. 

The DirectOr General, 
Directorate of Assam Rifles, 
Shillong-79 3001. 

The Deputy Inspector General, 
MP Range, Assam Rifles, 
Imphal. 

The Commandant, 
7th Assam Rifles, 
Thoubal. 	 . . .Respondents 

By Sri A.K.Choudhury, Addl.C.G.S.C. 

CHOWDHURY J. (V. C) 

The issue relates to upgradation of pay scale of 

Veterinary Field Assistant serving in Assarn Rifles to 

Rs.4000-6000/- in parity with those other counter parts. 
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2. 	Mr .M.Singh, learned counsel appearing for the 

applicant stated that the applicant was agitating the 

matter in different forums and failing to get any remedy he 

moved the Imphal Bench of Gauhati High Court in Writ 

Petition(Civil) No. 798 of 1999. Finally by order dated 

31.12.2002 the Writ Petition was disposed 'of directing the 

applicant to move the appropriate forum to 'sek his remedy. 

Hence this application before the Tribunal for redressal of 

his grievances. Mr Singh also pointed out to the reply 

submitted by the respondents in which it was indicated that 

the authority took •a decision advising the Pssam Rifles to 

process the proposal of cadre restructuring of the post of 

Veterinary Field Assistants in the manner indIcated by the 

Ministry of Home 1ffairs in its communication dated 

17.12.99. The relevant text of the said communication is 

reproduced below : 

(i) DD(Pers) BSF has intimated that a 
proposal for cadre restructuring of 
Veterinary staff is being processed by 
them. ITBP is also processing the 
proposal on the same lines. Assam 
Rifles was advised by Dir.(Pers), MH?, 
to process the proposal for cadre 
restructuring of the post of VFk. 

To maintain uniformity in 
educational 	qualification and pay 
scales as recommended by the Fifth Pay 
Commission, Assam Rifles was advised to 
process the proposal in consultation 
with the BSF and ITBPL, so that a 
similar proposal on uniform lines is 
formulated. 

As the posts of Veterinary stff 
in BSF and ITBP are combatised while in 
Ptssam Rifles VFs are civilians, to 
maintain the uniformity in the rank 
structure, Assam Rifles were advised to 
propose the combatisation of these 
posts as well. 
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(iv) Since the matter is already 
subjudice, any decision for upgradation 
of pay scales in Assam Rifles can be 
taken after finalisation of the Court 
case." 

Mr .M.Singh, learned counsel for the applicant has also 

drawn our attention to the communication sent by the 

Ministry of Home Affairs dated 31.3.1998 indicating its mind 

for implementation of upgradation of the pay scale of 

Veterinary Field Assistants in the Assam Rifles. The said 

communication clearly indicated the decision of the 

authority for revising the pay scale. 

3. 	We have heard Mr A.M.Singh, learned counsel for the 

applicant and also Mr. A.K.Choudhury, learned Addl.C.G.S.C. 

for the respondents at length. Considering the facts and 

circumstances we are of the opinion that the matter requires 

no further.  adjudication from our end. The Government has 

taken a decision in principle and in viewof the pendency of 

the Court proceeding the authority did not take any step for 

implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this application with 

a direction on the respondents to implement the undertaking 

as expeditiously as possible, preferably within a period of 

three months from the date of receipt of this order. 

The application thus stands disposed of. There shall, 

however, be no order as to costs. 

K.K.SHARMA 
	 D.N.CHOWDHURY 

ADMINISTRATIVE MEMBER 
	 VICE CHAIRMAN 

I 
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• 	 GLJWAHATI BENCH 

ORIGINAL APPLICATION NO..OF 2 00 1. 

1, Sorisam Manimacha Singh, resident of Singjamei Makha I 1eisnam 1eikai, 
Iniphal, Manipur. 

Applicant, 
- Versus- 

I. The Union of India and 4 others. 

Respondents. 

INLWX 

SI. No. 	Nomenclature Brief description of documents 	 Page 
of documents 	from to 

Application 	Application_filed_bythe_Applicant.  
Affidavit 	Affidavit of the Applicant  
ANNEXURE All 	Certificate  
ANNEXURE A/2 	Certificate  
ANNEXUREA/3 	Certificate  
ANNEXUREAJ4 	Order dated 17/11/1984  
ANNEXURE A/5 	Order dated 24/01/1986  

1  ANNEXUREA/6 	Order_dated_24/01/1987  
1 ANNEXUREA/7 	Order_dated_10/12/1986  

10.. ANNEXURE A/8 	Appointment Order 2/2/1987  
ANN EXU RE A/9 

	

	Relevant pages of CCS( RP )Rules 1987. 
First Schedule of pail A.  

ANNEXUREA/I0 . 	 Relevantportion of sec. 300fI.VC.Act1984. 
13.ANNEXURE A/ilRelevant portion,  

- ANNEXURE Al 12Letter_dated_15/09/1998  
- ANNEXURE Al 13Letter_dated_08/06/2001  

16 	ANNEXUREA/14 	Chart of duties  
17.ANNEXUREA/15 	HandBookoflCAR  

•Fi 8. 	ANNEXI RE All 6 	Advertisement for farm tech.  
19. 	ANNEXUREA/17 	Relevant Portion of CCS (RP )Rules .1997  
0.ANNEXURE A/I 8 	High_court,_order_dated_31/12/2001  

ANNEXI IRE A/19 	Decision of 1)GAR dated 24/04/2001  

F r Use in Tribunal's office 

	
Signature of the Appl714

1 ,/ JOJJe274  

te f filling : 	 • 

gistration No. : 	 S 	 • 
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1 NTHECENTRALAMIN1STR4TIVETRIBtN1 

V 	Guwahati Bench 

,Ori2inal Application No. 	of 2002. 

Shri Soraisain Man imacha Singh, aged about 39 years. 

S/o S. Ibobi Singh, by occupation a veterinary Field 

Asstt. of Assam Rifles now postin at 7th 

A. R. Thoubal, a residenj of-Chingarnakha Ni ai snam 

Leikai, 1mph a! West District, Manipur. 

Applicant. 

- Versus- 	 V 

I. 

	

	The Union of India through the Secretary to the Government of India, Ministiy 

of Home Affairs. 

The Ministry of Finance through its Secretary, 

V 	Govt. of India, New Delhi. 

The Director General, 

V 	 Directorate of Assam Rifles, 

at Shillong - 793001. 

The Deputy Inspector General, MP Range, 

Assam Rifles, at imphal. 

The Commandant, 7th Assam Rifles, at Thoubal. 

Applications :- 

I. 	Particulars of the Order a2ainst which the application is made :- 

Against the inaction of the respondents in implementingthe Central Civil Services 
V 

 RP ) Rules, 1997 in the other words for non implementation of the Central Civil 

ervices, ( Revised Pay) Veterinarians ( Veterinary Staffs ) of the Assam Rifles which 

as been nomenclatured as Vetennaty Field Assistants ( VFA). 
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Jurisdiction of Tribunal :- 

The applicant declares that the subject matter of the present case where lie wants 

tedressal is within the Jurisdiction of the Central Administrative Tribunal. Gauhati Bench. 

Limitation :- 

The subject matter. of the present case is as regards to unequal, treatment in 

implementing the CCS ( Revised Pay.) Rules, 1997. It is a case of continuing cause of 

ction which arises every month. Hence, the applicant begs to submit that the application 

vciy much cithin time. Limitation Period prescribed in section 21 of the 

JAdministratiotis Tribunal Act 

Facts of theCase :- 

The applicants is a bona fide citizen of India havitg permanent residential 

place at Chingamakha Maisnam Leikai, Imphal West District,- Manipur. 

e is an educated person possessing the following Certificates and degree :- 

He passed High School Leaving Certificate, 1980' under the Board of 

Secondary EducatiOn, Manipur in third division. 

He again passed Veterinary Field Assistant Training course for the 

Academic Session of 1982 -83 in the month of October. 1983 under the 

Veterinary Training Centre, Govt. ofManipur at Porompat, Imphal and Placed 

in 1st Division. 

He has passed B.A ( Two years) Examination in the year 1985 under 

the Manipur University in Simple Pass. 

True copies of Certificate of HSLC. Vety Trng Course 

and B.A. are enclosed herewith and marked as 

Annexures - All .A/2&A/3 respectively. 
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It 	The applicant for the first time entered into service as veterinaly,  Field 

istantin the Directorate of Veterinaryand Animal Husbandry, Govt. of Manipur on 

c basis vide Order No. 5/BE/65 (pt III), dated 17-11-84 and such adhoc Service was 

24 - 1 - 1987. This was before he joined service in Assam Rifles. 

True Copies of Order dt. 17 - 11 - 84 and extension 

orders dt.24-1-1986 & 24-1-1987 etc. are enclosed 

as Annexures - A!4.A!5,A16 respectively. 

Thereafter, while lie was in the directorate of Veterinary Manipur on adhoc service 

submitted above, lie received a dalI Letter dt. 10-12-1986 from the Directorate General 

Rifles, Shillong for interview for appointment to the post of Veterinary Field 

nt as he applied for. 

True copy of the said call letter d. 10-12-1986 is also 

enclosed as Annexure - A/7 

The applicant faced the interview and selected for appointment to the said post of 

l'eterinary Field Assistant ( VFA for short) and accordingly DOAR.. issued appointment 

wder being No. II. 14015/48-75! VFJVME ( A), dated 2-2-1987 in the pay scale of Rs. 

75 - 25- 1150- EB - 30 - 1540 per month plus other admissible allowances and joined 

tie service by getting posting place at 2nd Assam Rifles. At present the petitioner is 

posted at 7th A.R. 

True copy of the appointment order dt. 2-2-1987 is 

also enclosed and marked as Annexure - A/8. 

ill. The present post of the applicant i.e. , VFA and other posts known as Animal 

usbandary Assistant, Compounder, Dresser, Stockman, Stock Asstt.. \7accinator and 

[ilk recorder etc. are categorised as paraveterinarians posts. They provide auxiliary 

in Veterinary and Animal Husbandary practices. 
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The minimum required qualification of such post is martriculation with diploma 

or certificate or experience of one or two years as the case may. Section 30 of the 

Indian Veterinary Council Act, 1984 also provides the minimwn qualification and nature 

of works to be done by such posts. The relevant portion is hereby reproduced:. 

Sec. 30 ( b) 	Practise Veterinary Medicine in any State :- 

Provided that the State Government may, order, permit a person holding a diplàhia 

or certificate of veterinary supervisor, stockman or stock assistant ( by whatever nathe 

called) of any state or any veterinary institution in India, to render, under the supervislill 

and direction of a registered Veterinary practitioner, minor veterinary services. 

Explanation :-' Minor veterinary services" means the rendering of pelmiar/ 

veterinary aid, like vaccination, castration, and dressing of wounds. and such oti er types 

of preliminary aid the treatment of such ailments as the State Government ma\. be 

notification in the Official Gazette, specify in the behalf 

Therefore, duties and nature of works of all such posts are to do minor veterinary 

Servhes which provides auxiliary support in Veterinary and Animal Husbandary Service 

like Vaccination, castration, dressing of wounds or treatment of ailments etc. 

IV That initially the pay scale of the said group of post (i.e. Veterinary Staffs! 

or Paraveterinarians Post ) were placed at the pay range from Rs. 950 - 1500 I-to 1200 

- 2040/-. But now as per 5th pay commission report, the Central Government revised 

the pay scale of the said Veterinary Staffs/ or paraveterinarians post equally to the pay 

scale of Rs. 4000 to 100 -6000/- by naming the posts such as Stockman/ Compounder 

/ Stock Asstt. / Animals Husbandary Asstt. / Dresser etc. All the concerned Department 

under Central Service have implemented the said revision of pay, but in case of the post 

of VFA of Assain Rifles, the Directorate General Assam Rifles failed to implement 

el 

such revision of pay by taking the chance of nonmentionmg the nomenclature of VFA in 

the coloumn of Veterinary Staffs of the Central Civil Service ( Revised Pay ) Rules, 

1997. histead of Implementing the Pay scale given in the First Schedule of Part "B" of,. 

the said Civil Science ( RP) Rules 1997 i.e. 4000 - 100 - 6000 by taking analogy of the 

post or veterinary staffs as described in sec. 30 of the Indian Veterinary Council 

Act I 984,where it is clearly stated that what ever name may be called, but thefl DGAR. 

implemented The C.C.S ( RP) Rules 1997 in schedule" A" i.e. Rs. 3200 - 4900 
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S 	
True copy of the relevant page showing pay 

scale of the veterinary staffs of the Central 

Civil Service ( Revised Pa') Rules, 1997 

First Schedule of Part" A Relevant Portion 

of sect. 30 of India Veterinary Council Act, 

J984 are enclosed herewith and marked as 

Annexures. AJ9andI0respectively. 

It will be not be out of the place to mention here tlIt the post of Veterinary 

iompounder attach to Central Forest Service was initially fied at the pay scale of Rs. 

00 - 11501- less than the pay scale of VFA, Assam Rifles. But With the new pay revision, 

pay scale of the said Vety Compounder ofForest Service is revised to Rs. 4000 - 

000 

The Petitioner beg to submit that the compounder of BSF also enjoying the pay 

cale of Rs. 1400 - 2300 pre revised and after revised Rs. 4500 - 12157 7000/- per 

nth. It is also beg to submit that the nature of work of compounder B.SF is only to 

intain pharmatical works under supervision of a Register Veterinary Doctors. Whereas 

nature of works of the pciitioner's post i.e VFA of Assam Rifles include all the 

ctions and operation of vety. and Animal Husbandaiy works such as Treatment, minor 

terinary works maintaining plinnaficàl works, Ti spetion of animal health, checking 

Meat supply to Troops, accompany with troops in field works without supervision of 

y Doctors/Register Veterinary Practitioner. It is also beg to submit that there is no 

st of Doctors in Assam Rifles whereas B.S.F has having Register Veterinary Doctors/ 

actitioner. In other words the veterinary Field Asst. of AR are more workload and. 

sponsible than the compounder of BSF. 

The Assam Rifles had submitted a proposal to Ministry of Home Affairs to 

reamlines the pay structuie of WA Assam Rifles with compounder B.S.F /ITBP vide 

GAR letter No. A/PERS/Sth pay/98 dated 15 sep.98 and letter No. II . 140 15/ 5th 

PCI 98/A - 11/198 dated 08 June 2001. 

True copies of relevant portion containing the pay 

scale of compounder, Central Forest Service and 

letter of DGARdaed 15.9.98 and 8.6.2001 are 

enclosed as A /:, A4 1 



el 

V. That on approach being made by the applicant, the Directorate General 

ssani Rifles issued an official notification dt. 15 - 9 - 98 1984 ( at annexure All 2) 

der heading of' Silent Feature of Pay Scale,ofAssani Rifles Personnel "'It is 

ated at para No: 20 of the said notification that the Directorate had taken upa case to 

)grade the basic pay of VFA to Rs. 4000 - 6000 I- and further stated that Ministry of 

ome Affairs is inclined to such proposal. 

1. 	That, as stated above the duties and nature of works of the \TFA and other 

)StS like Stockman I Compounder I Stock Asstt I Animal Husbandaiy Asstt. / Dresser 

c are only minor veterinary service rendering preliminary veterinaly aids like 

ccination, castration, dressing of wund etc. Therefore the nature of works or work 

location of all the veterinary staffs or para - veterinarian post) are almost same in 

ew of the see. 30.( b ) of the said Act, 1984. But in ground toalih ,  the VFA in Assam 

ifles are more ordous and onerous than the other veterinary staffs of other 

ents. 

Charter of duties of VFA, Assam Rifles,:- 

APPX 

(Refto DGAR letter No. 1. 14015, C - 

Duty /VFA/ Med -4 dated 4thA ug  99 

CHARTER OF DUTIES OF VETERINARY FIELD 

ASSISTANT : ASSAM RIFLES 

Charter of duties of Veterinary Field Assistant are as under :- 

Regular medical inspection to be conducted, to ensure fitness of Animals, 

the Veterinary Field Assistant and proper record of such inspections be 

maintained. 

Regular medical examination and treatment of sick A n imal s  held at 

Battalion. 
Regular medical examination of Animals available in Dairy faim. Poultry 

farm and Piggeiy farmetc. in the Battalion. 

Veterinary Field Assistant always accompany the Animual transport when 

they cany lead from one place to another. 

Examination of MOH (Meat of Hoof) and inspection of dressed meat 

issued tod . the troops. 

' Veterinary Field Assistant ensures that eggs.supplied by contractor dare 

fresh, of good average size and weight of 12 eggs is not be less than 500 gms. 

Individual egg weighing less than 40 gms is not be accepted. 

Veterinary Field Assistant also ensures that Poulty li c is hcalth' and NN  all 

nourished. 
A,True copy of chart of duties isenclosed 

herewith and marked as .Annexure Al 14. 
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VII. The Service of the VFA in Assam Rifles with.one year ertificate course in 

the Veterinary Science is also a Technical Post. In the Hand Book of Indian Council of 

~gricultural Research ( ICAR), it is clearly Pointed out that Field Assistant in Veterinary 

is also a Technical post vide Appendix II of the said HandBook of ICAR. It is also 

rertient to mention that an advertisement for appointment.to  the post of farm technician 

T 2) which is equvilant to the post of VFAs of Assam Rifles, the essential qualification 

or the said post was provided as metric plus one year certificate couse in veterinary 

ence. 

• True copy of the relevant page containing Appendix II 

of the hand book of ICAR, and Advertisement for Fann 

Tech. T2 also enclosed and marked as Annexure - A / 

15. and Al 16respecitivity. 

It may abs be relevant to mention here that in CCS ( RP) Rules, 1997 there is also 

er coloumn underthe heading of" Other Technicians" and the same is reproduced 

XXI I OTHER TECHNICIANS" 

(a) Post requiring marticulation with some 

experience as minimum qualification for, 

direct recruitment. Rs. .4000 - 100 - 6000 I- 

True copy of portion containing other 

el 
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STAFFS" orcolwno No." XXII - OTHER TECHNICIANS" ( \'ide .Annexure - 

I 2 and Al 13). Having no other alteniative and also in order to enforce the entitled legal 

right of the applicant, a writ petirion being W. P. ( C ) No. 798 of 1999 was filed in month 

of June, 1999 before the Gauhati High Cuit Imphal Bench oi thinking that VFA of 

Assain Rifles is also a part and parcel of the Assam Rifles and hence, is an aim force. 

Unfortunately the hon'ble High court, Imphal Bench closed the writ petition by giving 

specific observation that the nature of case falls within the uridiction of Central 

Administrative Tribunal by directing the applicant to approach the Tribunal. The said W. 

P. (C ) No. 798/99 was by an order dt. 31 -12 - 2001 and the crtified copy of it was 
obtained on 16 -2 - 2002. 

True Copy of the Hon'bleHigh Court order dt. 31-12-2001 

is enclosed here with as Annexure - A / 18. 

VIII. That, during the pendency of the aforesaid W.P ( C  ) No. 7998 of 1999, The 
DGAR, Shillong again reconsider the matter of the pay scale of VFA and notified another 

office decision under the heading of" Progress of Annomilies Cases" and in that at para 

No. 7 it is stated that in 5th CPC of the Post of'VFA and equi valent grade in other 

organisation has been revised by a single scale of Rs, 4000 - 60 0 /- .A case has been 

taken up with MIIA to accord approval for implementation of rc"iscd scale to the post 

of VFA in AR. case is under progress. From this it is ciystal cleat that the DGAR also 

admitted that the other equivelent post! grade of other organisation or department have 

benefited with the said revision of pay of Rs. 4000 - 6000/- and that DGAR is also 

willing to implement such revision of pay in case of VFA, AR. But the applicant cannot 

understand as to why the DGAR still remain silent. it may be the intention to wait the 

decision of a competent court or tribunal as the applicant already started filing a writ 

petition before this present application (case ) before this Hon'ble Tribunal. 

True copy of the said recent decision of the 

DGAR in the matter of pay anomalies taken 

on 24 - 4-2001 is also enclosed and marked as 

Annexure - A / 19. 

5. 	Grounds for relief with le2al provision :- 

(a) The Veterinary establishment in any organisation or Dii ectorate or Iflstitute. 

there exist a certain post or posts which normally nomenclature as VFA or stocknian or 

Animal Husbandry or Veterinaty Compounder or Vaccinator or Dresser or Field .Assistant 

( Whatever name maybe called). Their main works is to render minor vetennary service 

like vaccination, 



-:9:- 

castration, dressing of wounds treatment ofanilmal. So works of every such post ( 

which is termed as paraveterinarians post ) either of the Directorate of Assani Rifles Or 

B.S.F. or other Organisation are to be treated as same in view of the sec. 30 ( b,) of the 

Indian Veterinary Council Act, 1984. And moreso the minimum qualification of such 

post is matriculation with diploma or certificate or experience as indicated in the said 

c. 30 (b ) of the said Act, 1984; so also as discussd in para no. 55. 284 of the 5th 

Central Pay Commission by taking these different nomenclatured of post into one pound 

a paraveterinarians post, the pay scale was recommended to revise equally to Rs. 4000 

-6000 I- so that there may not arise any question of pay anomaly. The central Govt. also 

accepted and approved the recommendation and revised the pay scale of such post to Rs. 

4000-6000/- by reflecting under the heading" XXIV - Veterinary Staffs" (c) of the 

CS (RP ) R.ules, 1997. But the Directorate of Assam Rifles failed to implement the 

same without any cogent reason and denied the right of the applicant to enjoy the said 

rvised pay scale. 

(b) The pay Commission also discused about other posts of te:hnicians for which 

minumum educational qualification is only matriculation with seine experience and 

recommended to revise the pay scale to Rs. 4000 - 6000/- equally to those of 

paravetennarians post, and the same is approved by the Central Government and included 

in the CCS (RP) Rules, 1997 and reflected under the heading or cloumn No."XX1l-

bIHER TECHNiCIANS" for convenient the same is reproduced herein: 

"XXI I - OTHER TECHNICIANS" 

(a) Posts requiring matriculation 

with some experience as mininium 	 Rs 4000 - 6000/- 

qualification for direct.recruitment. 

(h) • VFA of Assam Rifles is also a technical post and the niinimurn qualification is 

matriculation with diploma or certificate (vide A18 and sec. 30(b) of the Indian Veterinary 

Council Act, 1984). Looking in this angle too, the pay scale of VFA/AR is ought to have 

revised to Rs.4000 - 6000!- 

That, on the recent decision of DGAR (vide Annex - A/l 8) it is clearly stated and 

admitted that the pay scale of other equivelent postlgrade with the VFAIAr have already 

been revised to Rs. 4000 - 6000/-. So, it can be concluded that the DGAR had already 

xpress their willingness to revise the said pay scale of VFA equally with other 

counterparts. 

That, the VFA/AR and its counterparts (or equivelent posts) in different organisation 

or Directorate or Insitute are all same and equal either in the nature of works or in 

looking to the minimum educational 

Tel 



(iLlal I fication. So. the priic iple of equal pay for equal vors i applicathie in the 

resent case as enumerated in Article 39(d) of the constitution of India. 

Details of the remedies exhausted: 

The applicant declares that there is no remedy available to him or provided under 

he relevant Service Rules. except by way of the present application. 

Matthr not previously filed or pending with any other Court: 

The applicant as Writ petition had filed W.P. (C) No. 798/99 before the Hon'bl.e 

auhati High Cotirt, Imphal Bench. Counter has been filed by the respondents. But at the 

iiine hearing the Hon'ble High Court reluctant to proceed with the case on the group of 

jurisdiction. Hence the case was closed by an order dt. 3 1- 1 2-2002 stating that the 

ubject mattel hills within the jurisdiction oR 'eutral Adininistiative li hunal by directing 

the applicant to approach the Tribunal. Hence this application after obtaining the certified 

opy of order dt. 31-12-2002 passed in \V.P. () No. 798/99; 

Reliefs sought 

'Respondents be derected to upgrade the pay scale of VFA ( Assani Rifles ) to Rs. 

500 - 7000/- in parity with compounder ( BSF  ) or at least to Rs.  

arity with those of other paraveter inations w.e.f. 1-1-1996; 

to direct the respondent to consider for changing the nomenclature of the present 

1
tit ioner's post of VFa either to Veterinaiy Assisttant or Assisttant Veterinarian or 

Anirnal Husbandaiy Asstt. or compounder: 

19 	In the Interim :- 

' Any appropriate interim oder be passed in the interest of Justice. 

Signature of the Applicant 

II)àted / hriphal. 

The 	October. 2001 

Advocate. 

110. The application is being submitted by hand through the Applicanis duly 

appointed counsel. 

,0 



Particulars of Postal Orders filed in respect of the applic:ition fee: 

List of enclosures : 

Application in triplicate, 

Affidavit 	/ 
Postal Order No. G) 	I 	ated 

In favour of the payee, the Registrar, CAT, Guwahati Branch, Guwahati. 
5 extra çopies of the applicaiton for 5 Respondents. 
Index in Form - i, 

Receipt Slip, 

Vakalatnama. 

4. 



a * 

I 

-12:- 

VERIFICATION •  

Sorakaiu Manimacha Singh,aged about 39 years, sb S.lbohi Singh, resident 

of Singjarnei Makha Meisnani Leikai P.O & P.S. Singjarnci L)istrict, Imphal — 

West, Manipur at present employed as Veterinary Field Assistants presently 

posted in 7 Assám Rifles CIO 99 APO do hereby verify that the contents of 

paragraph Nos. I ,4, & 9 are true to personal knowledge and contents of Para 

Nos. 2 and 3 are believe to be true on the legal advice and the contents of the 

para Nos. 5,6 , 7 and 8 are true and correct exdepting those legal points and 

those legal points are based on the information of my counsel which I also verify 

believe to be true. 

Dated I imphal 	/ 

The 	dTteb 

Place 	Imphal.. 

Drafted & Settled by 

dvatH 

4 l 	gI4 
Signaluit' of the Applicant. 

HTo 

The Registrar. 

Central Administrative Tribunal, 

Guwahati Bench, Guwahati. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATIBENCH 

A1/ 
ORIGINAL APPLICATION NO. 	OF 200. 

Soraisam Manimacha Singh, of Singjamei Makha Meisnam Leikai, Manipur 

Applicant. 

- Versus- 

1. The Union of India and 4 others. 

Respondents 

AFFIDAVIT 

l,Sorisam Manimacha Singh, aged about 39 years, Sb, S. Ibobi Singh, resident of 

ingjamei Ma1ha Meisnam Leikai, P.O & P.S. Singjamei, Imphal West District, Manipu.r 

t present employed as Veterinary Field Assistants, presently posted in 7 Assarn Rifles 

70 99 APO, do hereby solemnly affirm and state as follows 

• That I am the Applicant in the accompanying application. I have gone through the 

ontents of the present application and as such I am well conversant with the facts and 

ircumstances. of the case. I am presenting this affidavit in support of the statements 

iade in the said applicaiton. These are true to my knowledge. - 

. That the statements made in the foregoing paragraph Nos. 1,4 and 9 are within my 

personal knowledge ; and contents of Para Nos. 2 and 3 are believe to be true on the 

i'llegal advice and the contents of the para Nos. 5,6 , 7 and 8 are based on the information 

ieceivê by me from counsel which I believe the same to be true. 

• That, the documents a ANNEXURES -A/l to A/15 are the true and correct copies 

their originals. 

( Sorisam Manimach 

ingh) 
DEPONENT. 

e.. 	 -an  ,  Raw 

Drawn up by :- 
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VETY. AND ANIMAL HUSBANDRY DEPT. MANIPUR 	. 
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Officer-in-charge 	. 	..................... \'.. :tfehibr 

- 	... ........Member 
Vety Fteld /sct Training Centre 	

. 
Menth-r 

Porompat, !TT 	I 	- 	
• 	 Menth 

- . -.- 



N 26 
 4 	 OFFICE OF THE PRINC;?AL 

- 	. 	MANIPTJ COLLEGE;"IMPHAL • 

rniaI 	rfrutt 

cq 5: 
- 	 cio#z, / 

7 	
.... 	. 	.. 	.& 

.. 	- 
el  

I imp,J 

1: 

_.,_c_.___ . 
U - . ......

••• ---- 	 T..................- 	-----' 	- 	--.-.- 	-- 	.:.-•- 	. 	. 	..- 	:- 	- 	.•..-. 	.- 



- 	- .. 	 .. , ....L.. ALJU- 

- 

ANNEX 	AZ*'Y O r" 

-- - S.- 

• 	the 17t. iove0 /4 	. 

-.00 	 65(1't0lIl) 	
The foIowjn persOns are hereby apo1nte as 

Vct 	ieL A3$tt,, lo the scale of p a
y of :. 575257531050/pu' 

plus otr allowances as ddwljble under rules froth the 
date of oinln thi d L./ 

at toe place &own •aainst below up, to 2/2/o5 On 	btc ains the relevant vacant posts. 

0 110  

	

.- 	

. 

- 	
.•S-•, 	 , 	 . 	 .• 	 I 

•1. -,Dhananjol' 	 4.1. 	Vice 	J14( 0  Of • 	 la •• 	 w . 	Centre. 	
eho 	ricfl 
estt. o 	rl 	macna in 	

£.flL4 	Vety. 	 icë 
ouaj in 
—eld Astt 

i 	
ointent is subject to the P1\)UUCti 	OL certiujte r 	

tCcinjcj ualifjcutjor in orjjn 	alon with ie chrac cer Ctiflcatt from ti local 	azetted ofjju€r iLwuiei. 

1'oibj iinal. - 
)irccto-j 01 Vety. 	Ai. 

the 17t1 I0v134 

to 	C.L for .jjijiLfor;atjj uf the 	•r 	- Crlie'i .inister 	lariur. 
• 2 	£he COIlssioner(Ve) Uovt. o f a 

3 	The 	 pur 	. - 
C 

• 	 • 	Accountant 	ueral 9  Aanlpur'Xmpjj0 	- 
£lie 'freaury Officer Imnl/enapatj0 

oU.¼i 	lo-roinpat. 	 •  -. 	. 
Vtj 	.f1icr .  

1. 	Ly. irctorL1afl) • . 
	 .1 • 
	

s'-- 	 bo, xerso 	concerned. 	- 	- 	 - 
hook.' 

5 -. 	 - 	 • 

- • 	
robj .inh 	. - 	 . 	. 	Djreci of vety. k

L-vls; Maniur 

* 	 • 	- 
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- 	
- 	 VLTJ2J.tL1.iu. 	1.11. jJirVICiaS. 

u 
I., dated th; 20 Lan 66 

	

/ 	 I 
Pr. hi / 	/(S(1 ) 	In pfsuaiice o 1' the jovuj: 11 Ont 1 tte r No 

AL 	/23/8Vo ty dt. 17/1 /86 and in cQU(;L:dl•ttion of bhis of.ric od 

of even number dated 3O/8/8 	the so:vjces. of the fo11-owi.n; 

Vety.Field As5tts. who were appointed on ad-]ue basis in the 

scale of oay of 1s ,7 260-P'ar-3 i')O/-p.rn plus other a1ibw- 

ance s as adiiiss:Lb.i,o .joer rnic.,q a 	ber:by extended w.e . f.1 /10 1/  

to 31/12/8. 

LUO. 	 JLL 0 Q1 Ojfl 

1/' 1. 	tchndr 	ih 	 L 'u tyospia] 

----do--- 

3. 

 

i4 Sh 	j hti t 	 --- .-(()—— -. 

i'h cur' iIcn'nr : fl j 1l 	 (0 - - 

h.K ,Kumi• 3J fl• 	 c'- ir;j. i'o 1try Farm A.a nr I phi 
t. 	L .Dj1j 	(3jflj 	 J'UOi 1;i]'Ifl Liiigiiehj iijjin 
ri S.3igenkumit' sLrli 	 .Toty,C1ecic Eo.st horeh. 

8, 	iid.ah:id 	 J)ist.Vety,flo.djtai Clianclel. 

Furtoi, twir sorvices uro discrtd w 	f,1-186(14). 

(1; ,l.O:lhl si_flgl'iY 
. 	Director Of V2tT. 	it.l.nrvjces,Jv1)n;pur 

riOplO io,Vi//J/68(Pt. ti) 	1p11a1,dtd the. 2 1fth Jan86 
• 	Copy to 	1. be 	,to 1,! ij3ter(Vty) for kifid inforiiiat,on of 

	

IT)th 	. 	_ijntst,e 	Jo by) 	tn1pur. 	 •• 
2 
3, t'L 	ccc- inont 	'ior. • o 	L:f iipba . 
I, 	Th 	T 	•. 	1': 	(Jf('jto 	•, IJ'IIJI/(Jhfl' 
5. 

 
Thu,  

). 	'I:. 	 r 	T. 

7. 1)is,Vc1;.t)ffjcer. C1 	•-L. 
3 c 	) L1di ,t ( I) i/c .1 inII Vety ost1 

• 	 9. r'cul r; 	.'iv .ufflce r /'J 	tr . iot] 1ry F. mt 4 ii Lri.pi' 
-khri/ 	ck Fann Then ue hi.n:j:Ln . 

• 	 10.V.A.5 i/c 	ty.Iiospiat 
11 All .i rsons couicerned 
12, O.: Icr ooIc. 

• 	,• 	 H 

(t  .Tc 1mhi 	LugI1) 
• 	 Dire c or f. Ve ty.& i.ii.bexiriqe 	•• 

i1anipur: 

/ 

S.. 

• 	N. 	- 	 .:.,.. 
1 
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ANNEXU E 	A! 

- OF 4iNIPU± 
: 	 - I'1PHi.L V.L L.iAR liOITAL flPHAL  

M 	 UT CJ1 1uR tflJE i4uNTh 	 -' 
Ti5 T7T ETan71987 • 

10•19/HUS1 Li/86 In partiarnodifiCatiOfl of the preous 
arrangemen , the fOliO1flt duties are assigned against the 
officers a: (i-Staffs of te Imphal Veterinary dspita1 we.f 

- 1st Feb.8 untili further: orders.z 	- 
u 	 QN 

MhDIOiIE s&G TIC 
Dr, R.K. Ush ,.ani I)eviVA:, 	1. Dr,S,Sabitri-Dev'1 
Dr.. T hPriyok riar S.ngh,VA. 	26 Dr,.Manitombi Dev1 Y4G 
Dr. Kb. Shaniba1a Dvi 9 VAS , 	3 ,  Dr.Th. •Subhasbini Ueijj? 

SURG1h SECTION 	
)+. Ti. ChandragOpal aitg 

--- i:-  G - 1 Tn h 	 5 N. hashikaflta bing', 

2: Di, TDl 1ipk LJja r 1flgh 	 : Gh. Tejrnaniingb 
B. Snit, Iben,pi hak Dev1,Atdt. 

'- T 	 a FA 	
- 

J . L. Tb 
g 
 h L 	-igh F. 	 1 Dr. Sb ,Ghanasham haxma ,  ' 

--. - _ 1-1• 	 2. Dr,O.BhagyabatiDVii VAi, 
3, L. •PAyokun1ar 8ingh 9  A. 

K. inuya1rna S1.h,L 	 L. Subhachantha Singh,'.A 
• 	2, 	ana 4abui 9  F,.. . 	 1 1 	 - t-. 

F t1 	,r 	- 	 . 	,. . oen 	1ngAA, 	 - - 

3. r , iraj 	ngu ..o 1i• \. • r- 	6. N. Manglem Singh, Attdt. 
- 7, K. Djnama.njSingh, Attdt 

i I. Sarâtclmndra Singh 9 ]J.- 	8. 0, Itôcha 8ih,-Attdt. 
io' 	Sjnh 9  FA / 	 6 ..li. • 	.• 	 --•14- 

•3 W. orOJirLL 	 1. Dr.0,l3hagyabati iV VAS 
OUTDUL)I 3iCTLiiN 	 in additional to her normal 

	

. h. N-ilarnani Sinh -,,A 	 duty. 
2, 	:Ch.inth Ian1 jngh9F,. 	2 -, Kumar SingkLF,JL 	1st 
3 K. Guriinani Smnh,F.4, 	 S. Marimacha- - 	Half, 

	

.. Th.Babu Sirgh q  Attdt. 	 -. 
5, Kb, Tomba 6jngh 7  Atdt, 	 r -  -: - 	 - 
6. Che Kabichandra StnghAttdt. 	5. N.Dorei Singh -, PA ..Aid 

7., ,M. Nabachandra Singh ..ttdt. 	6. The Karjyijkumar Sin hii.- a.f, 

6. 'bid, 11'ajirahman, 	-do- 	7. M. Surehand SinghJtt.du 

Hohiidro 6inb 9 	-do- 
10.Nd. Abul Salam- 	-do- •. 

TIi.M•,- 1 S. Pabitra Singh2±. 	 - 
2. Tb. Ibotncha SjnghAttdt. Sd/ AK,Budbacharidra ,t1;h 

Supdt.(Hospitai)/Iinpi:ai Ver ilo:t 

1emoNc.9/HP/D/8 	 Imphal 9  the 2t
-
Jan87. 	- 

• 	Copy tc 	- 	 - 	 - 	-- .• 	. - 
1. Th Dir ctor/Vet-,.I1.i"ian1pUr Ioi' faVour' o' 

information, . 	 • . - 	- 
2 ,'ersons Concerned. 	- 

• 	 • 	 -H 	.,I 
r 

( 1 	inh )• 	 H 
Junior speciaiist(Med.) 

- 	
i/c Lnphn. Vety. HoapitalLiiphal 

	

:1: 	--:: 	; 	- 	• 	
• -.:'- 	•:-- H 	- 	.:--- 

,'------'- 	- 	 - 	 - 
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ANN 

Tele ;, : 	 i/234 	 :iharet arkar 
Govt of India 
Grihirnntrel ay a 
Iiri-istry . of i-lone ;Afi 
Mahaiidèshalaya 
Directcrate General Asaam 1 

	

(It) 144 	 jhi11-on 	793011 

• 	h1 S 	,dfl1iLC 	irn 	
1UDC 

rig 	elsnam Lei.kai 

I1',TE9VIE FO R THE P1T OF \fF/. 
• 	 . 

I 	 rLce your application . dated Nill 

2 	- ou ar herepy directed to report to this Direct at for itcviL 
at IJW hrs n 2uth DCC 66 for the post of v'FJ, in the. SC0I? pf..a1' 

pul s other I cii nwnces as ecftniss jUl e uridr 1 
exttin rules, you must have in possessin as of 'the..foyinci.Ce L1 

• 	t o oroduced. in orignai, at the time of Interview. 

• 	 (a) Diploma/Certificate for passin Voterinay.ScInece. 

() EuuCotioflcl Certificate. 	 - 

ou have to make your own arranqcnient for. t a y i ng in shill 
wher 	'.'JiJIin 

 

cl ,Ahing is also necessary. 

NO T/VD will be admissiule, 	. 

5 	I.f selected you are relicule to servc. any vice in Assn,iehcleya 
anipur, Arunachal Pradesh, i.zoreJfl, TriPura, 3kim or whereever Assarn 
ifleunits may be deployed. 

 

c iortoloi 
cm 
for Director General 

sSaffl rjfj., 

•1 

. 	

-... 	. 	•.:. 	 . 	.................... .•. 	•. 	. 	-•- 
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teleNO. PABX23510/233 

II. 14015/48/-75/\JFA/ME(A) - 

Shri S. Manimacha Singh 

Chingamakha Meisnarn Leikai 
P.O. Singjamei , 
Imphal - 795008 ( Ivlanipur) 

Annexiire - A/S 

• REGISTERED 
Bharat Sarkar 
Government of India 
Grih Mantralaya 
Ministiy of Home Affairs 
Mahanideshalaya Assarn Rifles 
Directorate General Assam Rifles 
Shllong - 793011 

02 Fe&87 

APPOINTh'IENT : VFA 

I. 	You are hereby selected for appointment teniporrily until further order as Veterinary Field 
Assistant in the scale ofpayRs. 975 -25-11 50-EB-30- 1540/- per month plus other allowances 

• as admissible under the existing Rules from tinixo time The appointment is purely temporarily 
subject to production of the following certificates and may be terminated with one month notice 

from either side.-. 

A Medical fitness certificate from a Civil Surgeon or equivalent at the time ofjoining. 

Educational and other certificate as proof of age qualification dc. in original: 

C. 	A character certificates from a class I officer or 1st class magistrate at the time of 

Joining the duties. 	. 	 . 

You are liable to serve anywhere in Assam, Nagalañd , Manipur, Tripura, Arunachal 
Pradesh. Maghalaya, Sikkim or wherever Assam Rifles units exist. . 

You will report for duty to the commandant 2 Assam Rifles, C/O 99 APO on or before 28 
Feb 87. Along with certificate mentioned in this rder. 

(J4 C.. Bordoloi) 	. 
CGO 	. . 
for Assistant. Diretor ( A) 
for Director Genera.! Assam Rifles 

Copyto : - 

HQ Arunachal ( Range 
Assam Rifles 
C1O99APO 
Commandant 
2 Assani Rifles 
C/O 99 APO 
Pay and Accounts Office 
Assam Rifles 
Laithumkhrah IViarket 
Shillong - 3 

-- 	...-. 

L 	 • - 
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Unil 

('('S (RI') R(JIFS, 107 

'lift: usi' SUl,K 	., 
5t' /?u/(',v 3 11/1(1 4 

U (S iSl.(I SC:tI('N for posts CIi'i!) 	!)I'CS(')Il snh' hi ;IllPS 
U '  'E, 	HI;d 'I)' 	I'(JS br ss!h'h difl('i ('fit 

flI' t( I lud S('IHhI'H ('Is' 

	

SI,. 	I'OSlt 	 I'iESIN I S(',\LI 	 lIVISI)SCAf,I, 

	

N)). 	(R.\11 	 CRc.) 	 (RS.) 

	

I. 	S-i 	750-12-810.1.$.9.$() 	 2,550 552,66060.3,20fl4 
S-2 	775 2-371-1I-1,025 	2,610-60-3,150.653,540 
S-3 . 	800.15-1,01 0-20-1,1 50 	2,650-65-3,300-70..4 000 

	

'4. 	S-4 	825-15-900-20.1,20(1 	2,750-70-3,800-75-4,400 	: 

	

5. 	S-5 	950-20-1J5-21 4p 	0 	 3.0-75-3,950-804,590 • 	
950-20-1j50-25..1,500 	 . 	''• 
I,150-25-I,500 	 . 

• 	 6. 	S-6 	975-25-1,150-30-1510 	3,200.85-4,900. - 
• 	. 	 975-25-1, 150-30-1 ,66() 

	

7, 	S -7 	1 .2003() I ,110- 301, 80(1 	4,000-100-6 1 000 
1 ,200.3u- I .560-40-2,0W 	 '• 
I .320-3() I .560-10-2,0lo 

5.8 	1,35030 I ,!U) 'U) 1,800- 	4,50(). !257,00 
- . 	 - 	50-2,200 

1 ,4 00-40- 1,800-50-2,300 
S-9 	I ,4 00-40- I ,600- 50-2,300- 	5,000- 1 50-8,000 

60-2,600 	
0 

1 ,600-.5() -2,30060-2,660 	 . 
s-1 0 	I ,640-•60-2,600-75 -2,900 	5,500-175-9,000 
S-11 	2,000-60.2,120 	. 	6,500-200-6,900 . 
S. 12 

	

	2,0fl) 60 2,300 75 3,200 	• 6,500 200 1-0,500 -. 
2,0(10-60-2,300753 200-  

• 	 100-3,500. 

S-13 	2,375-753,200.103 500 	7,450-225-11,500 	' .• 
2,375-7573,2001003,500 
125-3,750 

II, 	S II 	2,500 1,00)) (Pu'pied IICW 	7,500 250 11,00(1 
pic r cvisud SCale) 	 . 	. 	. 

15, 	S-IS 	2,20-75.2,86010.(1000 	8,000-275-13,500 	... 	'. 
2,300-100.2 1 800  

S-la 	2,630 - J]<!l) 	 9,000 - HXI,i) 
S-17 	2,630-75-2,780 	 9,000-275-9,556 . 

.• S-18 	3,150-IOU.315() 	 1.0,325.325 1.0,975 

RI'R- --I 	
• 	 0 

0 	 • 

•1'.• 	 ,• 	
, 	 , 	 0 	 • 	 -. 	 . 	 . 	 0 	 ...._ 	0 ,--:. 	

. ,,, 	
:' 	

"-• 	 • 	 , 
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27. If the name of ',ary pers 	enrolled on a State veterinary 
register is removed thercfl'om in 'Ptiruance of any power confer red 
under this Act, the Couiçi aU rect the removal of thu namu 
of such person from the Indian veterinary practitioners register. 

Ever' persbn registered in the Tridias. voterinary practitioners 
register shall notify any transfer of the place of his residen:e or 

k!.1practJce to the Counefl and the State Veterinary Cuncjt withiniet 
• days.. of s.uch transfer, failing which his right to paticipatc in the

y  

• eJtjof, membe'r of the Council or a State Veterinary Council 
•.'sha1j bfja.bJe to be forfeited by order of the Central Government 

either permanently 0C. for such period as may be specified therein. 

Removal 
of names 
ii Il the 

ln,Jjaa oetc•-
rinary prac-
U tiJ nera 
gegiate,'. 

Person 
cnrolted oix 
Indian vete-
rirntry prac-
III ioneg'5 
regNer to  
notify cbae 
of place of 
re',idence oa 
praclice. 

L of 1872 

I' 	 GHAMI3R IV 

P&IVlLQES OF REGISTED VIThRINARY 
PRAC11TIONERS 

29. Subject to the COfldjtOflS and restrictions laid down in this 
Act, every person whose nathe i for the time being borne oit the 
J,diaa, veterinary practitioners register shall be entitled according to 

'his qualificatjos to practise as a •  veterinary practitioner and to 
ecQver in due course of law in respect of such practice any expenses

-'Charfei in respect of rhodicaments and other applMncs or any fec5 
to which he may be entitled. 

person, othe than a registered veterinary practitioner, 

•,(a) hold'office as veterinary physician or Surgeon or any 
thr like office (by whatever name cailed)ja Governnjent or in any 

institution maintained, by a local or other authority 

-b) practise veterinary medicine in any State: 

P'rqvjdcd that the Slate Government may, by order, permit a person holdin adi 	ma or certificate  of v 	ar ri 	8tockman or stoc assistant 	y w atever name called) issued by the Dirootorate of Animal Husbandry (by ,  whatever name I called) of any State or any veterinar institution in India, to 
the 8uperisio 	an 	direction o a registered Vetennary 

the rcnderillg I of Preliminary veterinary aid, !kj 	vaccmnatj0, Castration and 
and such other 'types of PTnnuiary aid the treatij 	such ailments 'as the Sta 

may, by notification in the Official Gazette, specify in the hchalf 

b) be entitled to sign or authenticate a veterinary health 
cerificat or any other certificate required by any law to be' 

or authentjc.tecj by a duly qualified veterinary practitioner; 
(d) be entitled to give evidence at any inquest or in an .. 

'-
court of law as an expert under section 45 of the Indian / Evidec 1872, on any matter re!ating to veterinary 'nedicji. 

4- 

Privilegos 
of persQnr, 
who are 
enrolled on 
Indian 
Vetetinary 
praetitionea 
reglsler. 

Right of 
persoa 
are enrolled 

the ladkw  
velerii , a ry 
practitione 
register. 



ANNEX A/ia 
- 

e 

A'zdaman and Vicobar !slaws 
Direcroraze of Fzsherzs 

- 
12 	Fishenes Developme'it Officer'Asstt Dr.  2 000 60-2 300-tB '5-3 200 6 500-200- 0 00 

7500-250-c 300 
13 	S...reors 1 200-30 1 a60 tB—iC)-: 040 4 000-100-a 00 4 21 4500-12.. 7600 

5.000-150-s.&30 
14. Plant Operator-cun-Mechanjc 950-20-l..150..EB..25t.1.400 4.000-10(1-)0 104.22 

• 	

1 Public lVorksDeparrrnnr - 
•: 	

' 15. Assn. Town Planner 2,000-60-2,300-EB-75-3200-100 	6.500-200-W.00 104.23 
- I 3,500 7,500-250-;:900 I 16. Assisnx Shed Master 1,200-30-1.560-EB0-2040 4500-125-7.000 104.24 	- 

17 Shed Maer 1 4O00 1 800-EB 50-2 300 5 000-I5 	(00 104 24 18 	
Oee 950-20-1 150-EB 25 1 400

/  3 050-5 - 	 1 	0-4 	J 	104 25 
4.000 	(Y3-i))0 	

- 2 Health Denmt 

• 
19. Pharmacists 1,200-30-1.560-EB-40-2.040 4.500-125-.)0 1048 - 	

- 
J 5.000-150-2)0 

S.500-1S-R) 
• 

20. Lineman-cjrn-Meer Reader 950-20-1,150-EB-251.500 : 4.000-100-\)0 104.29 
Forest Der  

I 21.VeterinaryCompciui •- 	 . 
- 	 800-15-1,O10-EB-20-Ij50.-------__7 4.000-100-.iX)0 104.30 J 	- 1 22 Senior Vetennary Compounder 950-20-1 150-E13-25 1400 4 500-125 	(00 1133 30 

Dadra and Nagar Have/i 	Health Deriarrr.'2e7sr 

• - 	 f 23. 	Bio-Chemjt 	- 	 -. 
- 	 1,640-60-2,600-EB-75-2,900 - 	 6500-20-0.500_ 104.32 

I Public %Vorkg Dparrmenr 
I 2 	Drau,hisman Gnde f I 400-40 1 800 [B 50-2 300 5 000 l 	-\ tk) 104.33  I 5. Ddughman Grade J 1,20030- 1,560Efl2.04() 4.500:l'2.X) 104.33 

T 



A il,
*  

Tele No. 705076, 

A! PersisthPay/98 

List A, B,C,D,E & F. 

Mahanideshalaya Assam Rifles 
Directorate General Assam Rifles 
Shillong- 793 011 

'5 S 	"gs  

SAL!TAT1SMFECTINGPAXNMLWWA S  

General 

I. 	Govt has notified pay scales and various alices for all Central Para Mititary Forces 
(CPMF) and the same have already been circulated to all concerned by. This Dee from time to 
time. However, it is noticed that doubts still exist on various aspects of applicability and 
entitlement thereof'. As a result, the tps are still unaware about their entitlement of monthly ,iay 

and allces 

In this info bulletin, certain issues of pay and alices have further been clarified. Steps 
taken to resolve existing rk. And pay anomalies with the MHA also been covered. 

Pay Scales 

The pay scales after revision under central Civil Services, (Revised Pay) Rules 1997 wef 

01-Jan 96 and on rationalization of pay scales in respect of CPMF personnel y'ef 10 Oct97 are 
given below:- 

Rk 	: 	Pay scales applicable 	: 	Rationalised pay scales wef 

wefOl Jan 1996 to 	: 	10 Oct97 

rTho:703800750 ' 950°45 , 

Lnk 	2750-70-3800-75-4400 	Rank of Lnk merged with ifn and td Rs. 
30/- pm as special pay with the pay sc 
Rfn till promoted to Hay. 

NK 	3050-75-3950-80-4590 	Rk Nk merged with Hay with the pay' scale 
of Hay excluding appt pay. 

3200-85-4900 with appt pay of Rs. 50/- pm 
till promoted to next higher rk 

4000-100-6000 

5500-175-9000 

6500-200-10500 

6500-200-10500 + Rs. 200/-
Per month as appt pay. 

Hay 	3200-854900 

WO' ' 	 -- 

Nb Sub 
	

4500-125-7000 

Sub 
	

5 500-1 7 5-9000 

Sub Maj 
	

6500-200-10500 
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(i.) 	Balaw R.'1C:O'- 	Eleeper -H 

(ii) R'410O/- iiij. 	t-;t; u:'. /iI 	'it 

above h'..ci: less t:har, 	Ii) 	 .'! 

"(: 	 ch..ti' 	':.r. 	 ., 

- 

. 	 (ijJ)R'i, 	001-- and 	ii AC steeper , 

abo'e bu t liss than 	
' 	 I 

	

- 	 f (iv') fls. 	400/•- ant. 	AC l's!; Ades, . 	 . 

• z 	;L' 	• 	above 	 . 	t.I 	.' 	• 

	

4 	 . 	 '': 	• 	. 	 . 	• 

	

(g) Cashier _ 	cjl 	
I 

- : 	r • aqp 	hi'' 	iUt!1 	 ., 	 ,.' 	 , 	, 

	

 

• 	,: 	. 

Ci ) 

 

UP100 PS . 	 75 A .. 	 / 

Rn .  j 
upto R- 	,i)0,Dii' ' 	 I 	 I 

- 	 . 	 U ii )Overc R 	2 1 00 000/' 	' 	Ra. 200/'' pm. 	'. . 	 • 
-- 	 ''and upto A'3,Q0,0c0,'•-' 	 .; 

fl5,0 4 O:•'• 	Th. 2501-. pm, 	, 

f and Upta N 	11,i 	 t 
( 	. 

Ov e r 	 :.:;:,'- 	 . 	 ' 

(h' iorttion Alice 

I 	~ 	
,4j 	 I 

Note 

	

) 	 75.''- 	 . 	only ihoc.t 
of per . 
.fttlf ii 

(ii) 6000 1  10500.'-- . 	 condi t ion 	1d dwr 

	

) 	Rs. 200 	, 	in 'Miii of Fj.ii lttet' 

d$; 03 	97 :fd v ide ,  
• 	• 	u £4 	:oo .  tap P0 •... 	.. 	 •1 4 ' 

nd t- ove 	 p/'' c4 
' I 	 , 	 •. 	

4 	 .' 

	

• 	... 	 . 	, 	''. 

I 	 9 

1 "  
• 	 ' 	 ' ' ' I '• 	, 	, 	... .4 	''' 	' 	. 	 • 	• 	 i 	I 	 ' 	••,. 	 . 	. 	 - 	.Y 

'")' 	

• 

' 	
• 	 . 	. 



a t 

 

'l 

	

' f 

• - Hc,use 	 flganCe 	jU11L -Y--A-ff.LL 

1 	jt 	actual.  
. b.:: 	pay 	da1r 

1 	 i 	1-1 

 

o 
tu 	I  

I, 	i 	cli ain 
(4 iI 	it 	,n 	i, 	I 	tO) 	)lt 

all 

% of acU 
• 	(a c 	Oihr 	Mnc) 	I.'i)i basic: 	y draWfl 	, 

i p4 Ee 
P1 	1 	/ 	pr 

(a4) 	.TCO 	tn 	I 	tJTJ 

iD(/ 

OR . 	. 	'• 
.•-._--•_'---.••-_.---_.- --- t L 	is-i 	 iU 

H,ji,pver 	IIUA 	n 	
f efl 1  Id 

ra 	ot 	r 	I 	will 	ht 	ii 	i nrc 

41 
(b) 	cclt iog 

(r 	riI 	in 

if 	• 
I 	240 	o 	301) 	d a 	 I 	( 	nn 	till, - I  • 	 't 	Pt 

. • 	 U 	 . 
• 

,. o 
• • Li •. 

. 	• •1 	
•••r1• 

aic. 	]Ji%.L 	
Th . .; i)4;' 	li;i 	pro 	ca:. 

I 	C) 	'4 	W 	u 	'pptø 
ry 	tar 	auth 	ft 	ti P 	1 	av 	I 	I ir 	It 

Mn 	p 	r 	fl( 	, ) J 	fl , 1 	 , 	dA 	ri 
state 	of 	Ti ipur; and 

I I 	ltniil)1l 	1I 	I 
Leav, 	o 	and 	ft orn 	gart 	nr 	(Thirul 	i 

A 	Rj f I. 'n onceal 
case 	for 	free 	ai P 	;raVe 1 	for 

•jawI 	ad 	Cj 	cutt 	Is 	beinc 	t;akit 	up. . 

berl 	l.: up 	tar 	iihan.emeflt 	of 
Nursing 	. 

i. 	]. 	 far l ; f 	. 	r... 	fljf I 
,.tni form , 	wash j ny 	i 	i 	nu.r 	ri 

• 	- 

14 	L4 	çam 	pr.. (CountJ. AUc 
1?r 	•O. vid  

• 	opg$3aL • has. •beer 	ubmi 	ttd 	to 	I1H\ 

ated 	
At) cie for author iiny 	(Cl. 	t 	prf 

44th 
'wib Army's enttt1flIOfl 	in 	dd 	l.a 

Rifa 	at 
rcammered by us ae a under 	.... 

'.a1ce 	e 	rat 
1' 

c 
ftLL. 

5econd- in-Co mnd 	nd above Ili 	1 	00/ 	: 	• 

•, F; 	t21)0/-- 
h) 	Dy 	Catnd : 	

. 

• 	. 	• 	•V 	
•; 	i::.idt 	• 	

S  I.iI:),' 
• 	: 

rl t) 	3O 	inn 

fl, 	 c  
( f ) 

I 	 • 	•••.• 	, 	I. • 	I 	• 	• 	•, 	•' 	" ' 	' 
I Ii 

¶ 	 • 	, 	, 	

-, •• 	•• •. 	.•, 
II It 	I 	I 

r ..  - 	- 	 .' - 	 • 



• 	

.. 

/ 	

( 
(j 	

of 	
js.!.LI !i.it:ti. 	 4 	 . .. .• 

?AVk..j 	U.i 	4A 	1.4 
	

41,   

t 	 .__.•j 
I- 7 I 	I 	.. 	• 	. 	_ 	1 t, 

	

V 	 • 	- . 	- 	. 	
( r.. . 	F 11 : ;4 

r[:,1, 
 

Ar . 	
Rs 

 
, 	. 	

. 	abcjv. 	14Ut I 
t•h 	R . 51)()/-.. 

: 	 . 	R 	'O/-• 
 

' 	

. . 	 S 	R•. 	1:1)l)/ 	 S 	 , • 	 •. 	 . ...SS 	 • 	 S 	 • 	 S 	

• 	, 	H 

5r.5 	 S. 	

: 	 S 	

S•1'. 	
I., 

-...: . 	
fl 	F) l:l: (:/._ 	•;uI, 	•"• 	, 	p 	• 	 S 	 •, 	

S 

• 	 .' 	

; 	 , 	 , 	
.5 

(k) QbLlii_c.ta !4L j.jjanaJ. 

LAU 

- Assistarice 

dfl 	 Ps' I 	1 4 e 
C I) 	h 

i 
, 	 -Al lc. 	

fh.gh.•,, 	
per Ch 

) \ ,  

ii) 	
1 (11 	

R 	. fl1l)PJr., 	t 'D f 
	

/ 
Ujfl Fe 

L 

lr ç hI 
pi 

	

• 	? 	• Lja 	J li (TJ inr 'o 
l 1> h 1ldcpppd 

S 	 .rid 	m'iI;,( 	5,.  
Chj1rJr, 

Prl-s 	
/ 

S 	 - 	

. 
n'Itj

- 	pm ltcjhp, 	 P 	
per thld • 	If)j 	'y : I 

- 	(.1  

- I Coñ 	ai !; 	t'i- being 	i yen 1;ri Am 	fi- nalTer 	nd condjjr1 for 	of he7 	u1i 	ier. 	a1 	- in the ahoy order 1hid, Late that changes on thrates 
lig b1ity COfldtt1Qr) etr frn drawj wi 31 auc, apply to 

	

• -:' 	 fj3 p 	in of Def 	s boJ. 	
•l1,c 	we 	

)Lt'7 
their lt ei Na 	3( 	L(1)/ ' 1 Y1ri) (1 (4 )L(fl 9C1 	lhrefor 	£i 

	

i le hag 	he,ri il.c',r• iiu.ej 	he 	 • 
àl It:e 	be 	

wef 01 Aug 	fr. A;11 Ri. f ie 	per's 	 - 11 . 	Govt 	ordep. 	foI IO,n 	re 	11 •t!.lj (;pcj fron the 
 

CPIlF 

- 	
on 	 h 	hnpi -j hf, a,pljhl 	- fP 	ai 

p'sj Vj.ji Pcr 	of-  Miti of Fit-i 	 i(. Rf-r,hj do ci a d OSep 
S 	Th 	r' e 	te of CIL 	wil 	 (4 

	

l he acc,r' ini 1;() 
a 	

t 	a.f 
	p lz 

; r app) iLbt 	n 	

- 
for c1 	a tjn, HRA arid 7ienr 	fe 



g4 ,1 	
c 	 :. 	 • 	

.• 

	

e. 	lit) 	'))'t 	5j.k*jjj 	I 	t.,t 	1i 1 	 '..' 	'ih.;.. 	•, 	iII.'i1)t)I1t 	 y: 	•: 

	

hi ri 	I i'pl 	 (I iII( 	p i, - 	 4 	i 	I 	Ii it 	Iii 	I 	hrf It  to 	the 	 i 	fi ii . 	rn 	'm9ui I- 	Ihi p 	'r 	.. 	hilpi 	ban_jrn 	d 	ocu 
y_h1 	fit n.L i t. ry 	 . P  S 	• 

Y Anomatieip Ln the 	Scale of Ciy Posts and Equivalent 	Rark 
• Ppt. 	I hi c 	L $ ' 	vido 1 i' I 	' 	I hi 	it '.' 	IT / 	Ii 	frC/APc/98 	dt 	2 

. ... Mar 	9 	han 	1:31 ,n 	up 	, 	lrvi,.i.i ..tI 	I.ii• 	I.i,'ps,pjt,,1 	p 	y 	iii. 	vatene 	bitwe. the 	• rjrnha.t 	pi4 	and 	iv 	... 	fifi 	it.s 	.I.'.'i'up'. 	•In'iri 	ui.'v 	prapoMal. 	vtd f 	their h,tt,• 	7Ot 	 I 	•Ii..:: 	I'..I 	Ivj, 	c1iiifytrbg 	that 	ti CPC 	1 aa 	:,ven 	weight 	 X 	Ii1 t 	I 	I ji , $:or• 	wi, 11* 	 the I r•lal 	end at ioii&... 	f:curri inq 	. 	IIflb• I .ini; 	'r 	I:.ivn 	b*eri 	gJ1 yn 	an 	'edg over 	he 	c:v 	cc)une.p,'ta. 	I.IlP,v(ir, 	to 	e)&i$; 	.'r• 	the 	pepcejyad 	anasnaly civ 	t 	f f 	ma 	opt 	fot 	qutvit1 ifilt 	rirnh iI Icid 	posts 	as 	given 	i 4 	1HI Letter No. 27OJ. 	/44/e$3.r:pI 	'.J$. 	t  

• 	P23. 	VMrad edPay jj Pas 	gj As i stan t LAIL e 	 Non-8c ti 	" gj 	314 Rifles. 	This Dte had taken up case with th. 	PIHA: 	for the pay •CLle of Aic$: of FJnn-Fqctt org 	in Aesem 
P 

	

Rifle 	to . 9OO-12-c3000 per month. The ca e h 	been favourably ref by 	MHA to Minof Fn The 	dectsin 	ol 	Ilin •  of 	Fin 	is 	as , aitecS. 

24. 	nhancem,nt 	gj Promotjo 	Progöecg gj 	eBQi .2t 	Teachers 	La U5am.. 	i1ies. 	PI'eseriti, 	ltun Ri fIeg 	ir 	aitti, . 	Gub 	and 	4 	Nb 	Sub R•ljgiu 	Teacher,. 	To enh.lince 	aul'viCkt 	ii:Ii ,djttc,ris, 	this 	Dt. 	had 	• taken p caD with MHA to r..tructure the Raliç)tous Teachers cadre. and 	auth 2.ub Plaj, 	18 Sub and 19 Nh 	ttb. 	The prnpivaJ. h&u not been accepted by 
Ministry on 	the 	grot.irtci 	tIatReijgjl-,(.I.q 	Teach#r 	cadr 	L.1 	pscuii,r 	•' ') 	 Auam 	Riflea on Army ana1mgy. Other CPO 	(S) do not 	hav.$hts' cat. Secondly, this iat does have p$umojonai ivenues up 	th. 0e4c'of 	,1 Notwithstanding 	the 

	

ve, 	thii 	Dte 	will 	take 	UP:: 	CCIC reviewing 	the 	service conditions 

	

and 	rani. 	at,ucturein 	neict •c*dr• r.vi.w is anti when ordered by 	th 	tuvt. 	
: 

1soorteqj Jueg Reletinq to t:c-Assam Rifles Pet sonnel 
.5 	Brent 9jVertous 	Concession/Facilities jo Rifles Pereonrj. This Directorate ha:; approacIu 	Chiif Secy of ;a41 	$tatee . 	Q.f.. Union of 	India vide DO letter NO AR 	(4/E/2p' dated 20 	4 	 to . accord same prlrity to the 	<••A.caam Rifles pet••; 	as well of 	thocie 	I tiledirt 1 	tior, 	for 	hqjr 	res.$ I Lemtn(/ 	rChbjj1t*tj0n 	as 	La to • 	given 	Def 	Per 	par'ticut.Iy 	respvt 	of 	ti-III, 	following 	,- 

S.  
Preteren,t 	in 	ro'iJing 	"e- e.,p 1:,. 	S 	 . 	•• S  

I. 	 p  
P re f a lien t i a I 	;I Joti.tn,t 	of 	hu..'ei11o$.  

Cran t 	of 	1oiir 	to 	I:1.lrrTha 	ho. ne/p 1 o t. 	 . -. 
• 	- (•i) 	(41 1itinprtt 	•.f 	I md 	I.. 	the 	LenI,1..Ip?.; 	1::p..Ain 	Rif1e 	per5 S 	 durinq 	the 	:ot,irse t;f 	th 	re"dintr. 	c 	I md 	in 	rtmral 	Areas. 	. 	S  

) 	Grant 	of 	5thOl artthj j 	to 	..Isj I .jvur 	of 	•pure. 	1:1 lied 	•or' act ion. .5 	5 	.•.S.• . 	p 

26. 	Central 	Pare 	Mit £ta 	Force 	(CPMF) 	Hcso 	Facili,.ies.;.CP41F penstonei- 	arid 	t,Ii 	1t 	I mj L i.'•m 	i.iii.:i 	lIre 	not 	•mvt i 1 lug 	Cnt,'.j 	Elovt 	.Heeb. :•. Sevice 	(($-i) 	fj ii ti o'i, 	lisi it 	he ,jl lau.,esJ 	to 	iyij 1.. 	nu.cI 	fici lL*t 	s 	, ". - 	 •l.I 	•.4pvc+e 	*J 	,: 	 i'.i 	frjw 
1jetai1ed.inntr on 	the 	nishjerI, 	h,vq 	beün 	cirrtJtsi.eJ;,yLc10 	th.Lv .' De S 	S 	S S  S  

p 5 	 .. 	. 	................... 	: 	r 	•. 	. 

1 	 . •. 	• 	1 	Iii 

. pp.. 	 . 	. 	:. 	. . 
p 	

. 	
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Qas 1eL 

2Yi0 

JourneY Period with Earned leave for pers posted to Sikkim, as 

being granted for pers posted in NE Region. 

	

- 	- 	 SCA for pers 

S ecia Corn ensawa 
posted in ManipUTtO be b rought at par with Nagaland rates. 

c) 	
ed Lye. Earned lye entitlements for 	

pers posted in HQ Agt0 be 

increased to 60 dayS. 

RIIICSe In response to u' 	- 

insp (ASp rank in 8SF, the 	
A an issued nstr io 

rationaliz0fl of Tech Cadre in .Assarn fel vis_a_s oth'e CPOs. j)etail 

asl1 ')" 

MiniSt have beend along with fin impliCati0 The Cabinet N0te will be fiwd by MU! 
Mm of fin for their approval/sanction after compag our proposals with other CPOS. 

17. 	U radation of Post

Clerical Cadre at Par with Oth CPOs. 

MHA is favourablY disposed 	
he rank structure of clerical cad -of-'Assam 

Rifles at par with BSF. Other to prepare a Cabinet Note for rational tioli 

Cieai Cadre 

vis—a_ other CPO5 will be given after 
ompariflg our proposats ithOt1t 

CPO 

iS. 	Re- flesi nation of flay/PA to wOI A. 	A has given th eir appY for re- 

esi gfl ati0n of HaVRA as WO! 
PA. Order for the same has been given by this Dte The correct 

equivalence of Nb Sub for WO A) is being prbceSsed ongwit the clerical cadre proposals 

(Para 16 refers). 

19. 
EnhaCcmt of Promoti0 Pros ed of Dt.nU 

Cate o h 

MBA had turned down this Dte proposal 
0fhavillg a rk stmctUr for 

Dtnlfl ca 

in th Engr Set-Up in AR on the plea that there is a ban on 
	

of posts by mm 

of Fin. However DGAR d
urin

g his visit to the Minist convinced the authorities t0 review the 

case to give oppoUfl1 
of carrier progression to the combatised dtmfl 

Cat. MHA is expected to 

issue orders for onstitutg a committee 
10mm

enthng the posts requiring promOtiOfI carrier 

progfeSsbdhl, 
under which this cat case will be consJer. 

	

20. 	
radatioft of Pa Scale for Post of Veteriflat Feld Assisthuts VIVA 

.This D 

had taken p a case to upgrade the basic pa of VFA'S 
to Rs. 4000 0O6000 Per month 

MHA is inclined to our propOSa! info has also been sought from 8SF regarding As 

seifl{ 

with then so that a composite case can be proj. to Mm of Fin. 

	

21. 	Fixatioflof Pa under 
5 CPC where the Jiiatiofl £CCed8 

Dte had proposed to iA that excess amount in such cases should be protecd NlA. 

intimated that Mm of Fin 
(5th cPC npleefltaofl Cell) 

 in their letter of 02 Apr 98 ha 

• 	ithat. 	
0 



'I  

jter NO A,PT'a/5t CPC/98/'o 	
I datl •'° tir 	S 	DGAR Record 

1rnCh 	
tdntit 	(1ard: 	all 	rfl' 	b.?to' 	procdnc 

' 

Sirnili r 	dntit;y 	:ard will i 	ijd 	., 	
f 	dce.ed 

pe dY 	;arc 	I h 	ITh' tt 	 .nr, 	CPMI' 	Hop 

I 

4i1ç 	1h Ozett 	uf lnd 	 d 	 fin 	dated 

:4 	 1997 ha 	authured ifithi 	I lt 	to p' 	
n 	area 

no 	cove'ed by Central Govt Health Scm 	
A sum of is lu() per. month 

.fiied me al 1e i 	
authoried to i I uc:h pn Loner 	for meetifl 	the 

day to da med <pene that do nt requi r hopi Lid i a; on 

28. 	.Fac 	to 	ssa RiIis 	onn1 Thi.' t)t;e h.i.d takcn •P 

a 	:as w Sot; vide ltt;r' No A 'dtd 3) Mir 93, 	cr 

e:tendii9 nteen and rnt1 t.i.iiL 	.*a 	Jmsih1C to Army

5Y 	tfl E;As 	tf1 	 ilie 	 down 	or 

proposal heir letter 1 	/29,"3-NE. i: i thLed 27 	ep 9.Npt 

ithsLand aho'e 	tb i 	case 	aç. n ber% t3.kefl up by thi. 	De 

ie our! 1 Lt e r No/ 1W/7 38/,3 dated 11 Jul 	with NHA for r- 

cn' terat ian. 	T,h outco 	i: bn.n purL 

C1u 

29 	Th ibUllCLtfl 
brings out certain py and ailce entitlemer1t 

	in 

diLiofl 3o those :irculated earlie, and theLl' appicablitY in Asai 

ifles. 	 ha's 	do 	 c.ertain addi 	i55'.1.0 	of 5th CPC 

noma1 ie and the action taken by this E)t', to rc:tify them, This 

Info bull,tin only and it huld not be quutect AS auth for 

reievnt Govt Orders should be ret t 
1bécrCuIat01 to all a and when d1.iQd ff by the Ministry. 

copy Q f thi: hand out; wil I be disp i ;-yed 	
t prornifiit p1.c's a nd 

a 	ç.tr 	e:pl iii of th 	correct; posn 	cdr in the . chir. 

• 	ver-iofl of thi:5 letter is beir 	fwd sepr:i1,eLy. 

(RF3 f,;isiaL 

L.t Loi 
AD ((4) 
for r: 	Assap; 	i fT ' 

-H. 

f. 
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I. l5O19/Vis/p2001/AJl 101 
	

Dated:- 26 Jun 2001 

No.1 Dog Unit 
Assarn Rifles 
C/O 90 APO 

VISET POINTS 	,.. 

Contents of HQ DAR Ltr No. ii 140 15/5 CPC/98/A-11i198 dated 08 Jun 2001 is 
enumerated below for your infoand necessary'action please. 

• 	. 	., 	. 	. 	. 	R.K.Sarma 
• 	• 	 aj. 

EMAE(SA) I 

(DGAR Letter No. II. 1401515th  CPCI 98/AI198  dated 08 Jun 01) 

Ref Pt No. 5 raised during vis of brg PR Patra, Dir,(Adni) to No. I Dog Unit on 
23 Apr 2001 fwd vide your letter No. III. 11011/20/95/2000/5022 dt 02 May 2001. 

As advised by MHA, a fresh proposal for cadre restructuring of VFAs of Assam 
Rifles on similat lines of BSF/I'I'BP is required to be subiritted, which is in process. 

MI-IA has also intimated that since the matter is already subjudice, any, decision, 
for upgradation of pay scale can be taken after finalisation of court case; 

Sd/-XXXXX 
(Satendra kumar 

• 	 Col 
DD(A) 
For Dir (Adin) 

- 

GS. Branch (Internal) - 

Med Branch (Internal) 
Sig Branch (internal) 

For Info'w.v:t their ION No. 
1. 1101 1/30/2001-G!SDO/1358 daed 21 May2001. 

alongwith a copy of AC & A Rg letter No. III, 
1101 1/20/GS/2001/5022 dated 02 May 2001 for 
necessary action on pts. 
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Tule No. : 705095 	 Mrhenideshlye flssnrw Rifles 
Directorate .Gnerl• Msnm fliflw 
Shillonc; 	793011 

I14015/CDuty/YFA/Mcd4 	 4 Ag 99 

Lint 
IT* 	 LIst 

L1St 1 C 

List E) 	 : 

CH fl tR OF DUTIES OF VETEfl1NkRYFIL;D 
ASSI5TRjSSAM RIFLES: 

• 	 1 	Guide lines on cherter of duties O" f Vtnnry Field 

£a.! : 01 

F. 
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C,(/2v 

10. 

/4) 
1 . 

(ftcf to DGfl lctic'. 
1,14 ,01 5/C—flu  t;y/VF ;',JM'c'_4 

k 	 ,cLctcd 	Aug 99 

CHARTER or DUTIES OF VFTER INARY F ICLD 
A55I5TANT 	A5SIM RIFLE'S 

1. 	Chprhir .f rutj 	of Vr.'tertnory Find .'itint rrt i; tinder :- 

(e) 	flE.gu1r medical 
I inpe'ction to br. ctnductc.d, 

ensure f1tncg of nithels, by, th. \/otcr.inary FiiJr ,  
tssistm,t inr prrper rccord of such inpccti on h 
mnjntr,nrcl 

Pgu1r medical nxaminninn ni trtmnf, vC sick ,\niml 	hlr 	at IiettJ:ion. 

(c) 	flc,qtjL-.r m"rjcr'1 (lxamjnaHrIt, of p,ni.mrJ.c 	r.voj1r.b1 
in Deiry frrm,Foultrv fnrm an'! 1'ig'jery'frrni  flttalinn. 

d) 	Vr.terinrry fitid Assistmnt 	lwy Pcc'1rjprsns th 
fnim-1 trrnport when they carry 'l'cr frprn cmi., piric;r 
anothur. 	 - 

-...e) 	Examination 	f IiUH (Meat of Iicr,f) mc' inpr'r-t ion 
.15f rced moat ISSUC4r) to the troopr,. 	, 

If) Vctcrinary Field Ass1st.nt c rure -s that C qr 
UPPiicd by cntrctor vro freh, of qPc)d rvorrcj riz 

end wciqht of '12 c(.iqs in not br ler th'ri !CO tui. 
In& 1 ivjru1 egg wtiqhinq loon than 40 Imr, iE, oat ho 

() Veterinory Fielt4 Prmistnnt 	inourc.:13 ht 
live is -healthy nnO wt'i1 nourisher!. 

2 

-. 
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Appedhz 

l "Clawincation of Techn kal Poi Into V211M C'ops 

GROUP! IN 

I. Fern Suerjndent 	30. Seiur Ctile Supertu  
SupaineendeqDfry) 	31 Animal UóeXeepn 

 Daky Parm SUPMnlenden j 	32 . HOfhcuUuJ Sperv,.or 	 1- Ftrni Mnae 	 33. Forrer 	 . 
5. ,P 	Mger 	 3 	en!or Stockmn 	 I . F.. 	IryCffl 	i1agcr 

rrcui crinarti 
R. AlftnR Superinjenden, 37, Sjjr Vee7jrA jg  

(UItry) 
-, jtt , #;vi  

' 

iuilt Oardn 	SupPrlffleflde,s 40, 
VIM- 

ltshing ivisi c  
II. Junior Mnger !_. 3unkr 

41. Scut 	ica: 

Farm M 	agen Othcer 
42. 
43. 

Tc! A!lRn 

14. Aslstant Mnagcr 44. 
mit't 	ec in.r 	iian: 

Rice Produc!ion Trinln3 Ast IS. Field Officer 
16. Field Supervkor 

45. Agriculturill Asinnt 
17. 	A5isft Ficld Aci'i.it 

46, Bolan,c;II Assistant  

JI. Field AniSIanL 	y 
I9.lTEiejiAssjta,ic 

4L knIonioIo8jcj Ai3tn1 

20. junior Field Acsisiant-cum. 
49. Houicuij Atsiagnt 

Curer 
ç50. wetock ANsitnt 

it. 	Curt eteoro o%cal Aisi. - unt  
__ 	- 2. PhYSifilogical Atni - - 	riumri 	 53. Plant t'roect ion MlifinnI L 

I 	 21. Selor Farm Asjtuni 	54. Seed I:clflge Ai;In 
-24. Sealor Alsta (Fa) 	55. Mtt. tSeedPfoducjo. - 

Farm Aslt 	 56 Scn?or Soil Msitnni 
Jurior Mitng (Farm) 	(57.,> 	Atat 
Herb;jum Keeper 	. 33. Senior Hiock Athtant ilk 	 • 	- 2H, erbarium Acstnnt 	 .59. Field P1antajon & Soro Asti 

1 	
(2J Nureery Au!2trn 	 w. ini Surv'ty Aulnatit -t 	- 	 '-_.__1 	- 

- 
-.-- 

- 	-. 	-- 	--- 
Ii 



Thee 

MfFir 	Tedw 

Cov4 wotyng 	- - - 
Een1 Qwth&it 

- 

- 	 () M 	riczLuc With 	ka'. ) 
ver Ccryificvc :n rktirt tcki ' 	 grep.n.mT Degree 	on 	Scerce/AgrII%niraI ' 

fidd SJteeva 	fidd/ForW Rau. 
- gets Cow 	(1-'r CAZRf & CS & 

WC& T) '1 or 
Ma - cta Nuofl Tthde 	of 0) 	F1e yewi experiencz 	of workg .-.- 	 - 

penei 	of 'vng in the ! T 	60ag ApptsJnp 'ijn 	t'icid. 	4,twntu 
rspecie fi4 Cerfificalc 	et 

ev 	bears 
eipencre will be seven yeam  
year ad twelve iaterw 

' Matricuite with Naioizd Trzde - cperiencem the -:kv;ti tield eitry 	CO 	posts 	crryitg 	!c(Ilà  I CutificatetNatioaal ApprcrItce- R. 	1100600. Rs- 	303.1700 and 
ship Cr'iñcatc or equivalcm JtrcutK with ten R. 1500.2000, repcctive1y 

ty with 3 'eMs 	'ejenCc in the Cpe(ICrICe1rI the 

ettW d=uaa. of di Porro-Cmums ava jabbe it the 	uij 	is  t1y  Iwo pwxa. tts rthmum qU'I* will 
tend of &-see yean I44om. 

cu 	ioye 	i peIrt as on t.t 	t 	p ,ii.ir 	 esgzt rw - 	- 

-- 	- 	.-• 	- 	- -- 	 -. 	
- 	. ----------'----- 	---- 	 ----•• - - 	 '- 	 -. 	- 



M  N A.L 81LLJL & WOL iiis1iAi1CII 1NST1'LlJ )- 

	

P 	 I 	 AVLiAIAG4Ji(V [A:JAiPUR)11AIASTlIi 

	

t 	 1 (3)101 1(o10Iv/ 	 Dated) 	Augut 
TJ 

Lltc D.Lxector of Jidve tising and Visual Pub1ici' 

	

k"BroadcastIngg 	Tel '  
PressTrust Of India Builing, 
Pir1iajnerit Street, 	 1O_QQt 

• 	 Subject:- 	?i]vertisement 110.1/1993 & 2(1993 for vocnt pos.t - 
at Central Sheep & Wool flesearch. lnstiute,Avilana, 
under ThcJ 

Sir, 

• 	 I am to OflOgC herewith 10 copies of adveriseme: 
o.1/i993 & 2 /1993 for inviting applications for the fo1lowng 

VaCtncics which are required to be filled at this Ins titute:- 

	

 

• T6, Vetorin.ry Cfficer 	One 
Iserreci for ST 

2 	5, V. tr1iary QL'f1er 	- Olu (Uu-1csCrve 1  

/ 3 	ssLnt DiicLor 	 - 	e (1iservcd 
• 	 (Offlci;iL Lanuae) 

-• Tcchtii;aL 	31jL;flht 	 - One (Un- rso:  e 
(Lcl.LLorJitl) T-iI-3 

	

. Fri Tchn ;i.'ian 1 -2 '" 	0110 	J11-ro-sozre1 

6 . Ftescrch Fliow 	 - Three 

1 	 It isxequesLd that i'Hodito arranetnentay p 
be Made to haVL tO advertisement insrte in the 1  iad1!1 £ti • ?:• 

	

	 one Fi1ni.i news papers(incluciing .the Employment 1'ews) ob 7t1 
basis subject the condition that th iumb.r of newspapers sho 

cuc(1 Five UncIcr .intj.inat ion to this. office 

	

• 	 The ifltoflcl.tng aI:plicatjon,s 'it;1 -iin th.i ountry ho 
pei.i of four wooks from •the date of the advertise;-

in the •prc-s for flpplyinr for the osts afl six weeks for tho: 
P1'iyiflg from atroad. Accordingly, it is requested • that thin 

icd may be suit;zbly indic3ted in, the blank space provided for • - 	l;he last paragrah of the advertisement oeept item No.6 abov ,  

	

• 	- 	• The b.t1.1j ai.onwith Press cUttings iay please be 
t;i;•s ofri4c for adjUstruzit in dui coUrse 

• 	-• 	•• 	- 
/7/7' 	 • 	 yours 

al)ovO  

	

•' I . 	Jitiia.iI Section 	At (( Au0i1 and Jceount;s Seclioi 	- 
3. FN0.'11(2)it19'1 	1\4Y'. 11011(9)i/91 

	

• 	Fib •1 (32)rt-73/1 oi 	 • - 



	
. 	• . - 

	

s 	 - Ira 	 -rS 	 '& .i• 

	

. 	, 

- 

. 	 . 
.j))' ai.i I I fl(]V r i Uifl 	1 ç 01t./31'dC(j 

. 	- 	- 	.. . 
.i I)I •  (fl.°l..; 	

und ']cOsry 	CiC11 
1 . 	ih 	Cir,n, 	Cl'lcuItri Sc-n tit flecruii,ci t; Krishi 

.flUSaidh 	
Tiftmvnn, Pus,, New Dlhj 10 012. 

2.  
The Scrotary,IJldj 	Council of

restCh 
1.rlshi 	

flow. Dc thi_ 	- 

Tho rivatc Socrtary to tile 	
Goieri, ThU 1th Council 

- 	

of 'gricu bural oserch Rrisj1j Bhavôn, 11bw 

J)iruct o1 ,.  
Cc'ucjj of 	

of all 	
undo Indi.an :7 	 1'lCUlturii Research 

	

Dixuctor of .imJ iusb 	Darttnt 	Jt 
- 	r(il1osd 

thut the Post1o1 of VOy.Offjcor way be circu 
• 	

a:Ilcngst th el1ib1e Vete1ina1y Officer of J)eptt-. & • 	 1 	)P1lCt15 
of interecd vety.;sstt Surge fl wo f ft 

( the  rcqu1ror 	
of- the Post hay kindly be forwax'de t 

tt •s 

jflsti 	
forconsidetion 

6. 
 

The Secretary Coujj a-f 
SClCfltlflp 1 & 	dustrii Heseach, 

•11 D1h, 
 • 	7.  

The Con:nissiofler Of-&heduled Castes/.Scheduld 
	it, 

Wlflg 113.7, 	
Floor, B1OkI F .l.Puram New Dlhi, 	- 8. Th 	iiii:try o 	

e

ffalrs(Cuntra1 urplu5 Staff Coll), • 	1Jo 	Dlii, 	 - 

Director Goneral of Social Wlfar,Covto 	
dia,Mi.ni1 

oV iuc0 	
Socij Welfare, Now Delhi_i. -. 

1. Th Off !cor_j chai- 	iX ervjeei 	-Cell, Dircc-torp Guu tiil 
of 	 t 	Traj 	Oct.: 	h-i, • MI. Jndi;-1. 'Jnri.jafl 	uva 	Kiflgst.,;iy 	iJO1j DI1, 1 2. The 5C-hOdUlQd Caste WCIfaro 

SSOC1j6. 	tbedIc-r LThm, 
flu 1- i fly 1'IWOi'1i1 I3oai'cI, Nov.,  Do ilil. 	 - 13. TI 	

Chair';ian Schoduie1 Ca 	
U].it Union, 2-P-5/1Up .urit 

• 	 mr Guru liavi 	Molialla • Ne-  Pusa oad Ka 1 flagli, Ue! Dlh1 The 0ffi 	
Secretr, l3hrtiya Deproe C1- 	Loq e 

i 	1flc-1or 	1 icu, i- let.; D(-1.Iu -13 
io 	

Do P"°SSd CirlSr; League, Goru 
Hhvnn, 1 c Q:hOd(3, 

Jai.pur (tiastiri) 
TI-i0 0ff1c01 iltcHi 

gus, i3ik;nerGarsa/1an 	 - 
Of f Ice SOci' tary,ifl1a1.y 	ii J'ati Cevak . at-Igt Th: k.r 

• 	
B:tpa mark ac1an, 	

Link Itod, Jhandevajn I\Iew D.h i. 18 	ho Gc-ne I z,3. ecruLnry. 3CIiOdiij 	Caste UpIit - t- UnL, 1, 
- 

19 • • ihc GotIerj Sccl etary, 	 oiJoc1h 
 Lli1j ScIie1i1 	C .  st Welfare Li n nidkar i;h 	nni .3 hansi id, New DoIh. 20. 	Tho LouI;h Eupl(fl 	
Iii ratjtn Cctü,  21 • 	Tito Yu tli L:iIJ)i-i:ri 	r:! Li n C 	t;ve, iFtWii 	( nJ 1 it/1) . 	Thu hi iii : try ()j' !u - 	 I 	hmir Secti:i, Now Delhi Direc Loi' 7  COflLr 	E! lv;1(n-)t E ChjëKunclan Nans:iGn 411LI 	t: Pcih-j, 	

• 	 I 
12 

O 40 
• 	'i.hiu 0.110 cLcir, 	ii-y 	f Exch 	ro ,laj astFian Jal pur, - 'fl 	DI Li Ict 	:IpLeyc 	

Off le er, Employment - i.change Tank 26. 
•ii Htl c flard 0at Main Institute 	lkangar 
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•1.. 

i.. 

. 	hiJ. 	Lhrtr t:i.y 	V ; 	1. 	kiSz 	a 	 V .Ll:; 	k1 :1 	hi(j 	Pi 	14.. . 
Purni 	Li, 	(f'11 	i.: •L, 	 33, Nah;irI 	rh Iod , Jaipur, ij 

	

J ii1 	Urtij 	
iaj V1ka 	Ida) ih 	Gra1i ltlakh 

	

ui 	(liaj ) fl- 

Vi.jJ 	sj 	Parici 
a 	Lia ...tj Iiarij rul 	fl 

r Liy•: 	V :u;ttj 	V 	I'risEa(j !i LU. pur Thsii La.1ur U . 

J: hil 	Ii: Liya 	V:lfii 	St:j 	Vik 	Faris}'i tj 	 r 	.k.LLj)() rL 	i' 	3 	ipux "Inhrsl• i i hay afl, a 	io.j 
. °Jch1 hhrtiyQ Vli;d Sa'iaj 	lkes Parishd hht ri Li) 	nj:ij no, 

 
.1hU F-60, 	1-A $octcr flaj 	than-333 '50).,.. 

Jiii1 Lhar tLya V:ilm:Lki .3anaj Vikas Parishad 
Fhcratpur, 	Inj Nagar Shakhar_ 

Jthi. ]31't;jy' 	V1ij Sarnaj Vikas 	Parishad .ty Sdn, 	 imand Plot No.26 Bandikul, 	flaj . 

Akhii 11rtiya Valrij.!:1 Samaj V1k 	Prishç] ay 	 J)U 	Lcic3, liarijn Moh11a, iaj . 	 • 

J:h±1 flhariya V1in1k1 Sanaj Vi1ca 	arishad 'l(LaLra1)'1a 	1od, 	r, 	': 
Dad 	;Bhai K 	Hata, 

- Jchil P)t-rtya V -il: I S'aj 	k3Parjshad ]3rt:;tl BäIvr, 	raj. Ke 	eec1ie, •• 
U:hi1 i3h'rLiy 	V;i:jj1 	Ciinaj 	ViIcas 	PariId 'Nha;afldjr Ji .UhIiUi, 

 
.JThi]. "I3i•. 	V:1i:ij 	Sni.aj 	Vikas 	Parisl)ad ht;w.tnganj  26/28 U .1.1. 

p 
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are lnvij for th uflermentjon 	POt 
cit t no Contral Shc T 	100

I 'cer3h In it'it 	Avlkanad1 thc 3cliinistrative control Of Injan Counejl o Arjcu1jrai 
- 

I. 	T-6 V qi 	inary 0 ffj0 
1) 	post 	

- One (R.srveci for ST)  Sc t. lo of pay 
 Location of pct 	 S .fl 	annadnur but the 

Can(1jtPS Ciro 1iaio to serve 

	

- 	 3fly where- in m(i  Ia 
lv) Ag'e limit

year 5  a on eloj 	date for receipt of app3.1catjo 	from 
candidate in Inja. Ro1axab1 
by five vear in th0. case of 
SC/ST only ( will he no age limit for U.jplo--. ICAJI), 

Qua1'1c3t1Qfl S  

Esential:_ L Bacheloris 
degr.0.In VOterthai.y Sin and anaI Husbandr y , 

Fjv voa 	experience of WOrlçinr a a 1Ieter1narjeflI3 flapmflt of Ljv 	oc 
• 	

Dosrah1o:_ 1. Masters degree in anvbranc of Vètrnr 
Sciene/Anjnal Sctionce 

2 	xperjence of working with sthali rutninants 
ii 	

T-5, Pter1naryOfjcpr 

1) Ito,of Post 	
One (Un-recve) 

Scale of pay 	 _RS,200060300753.b 
• 	100-35)0. 

	

iii) Location of post 	
Avikanagar oany 

• 	where in India 
Lr'c limit 	

* 18-30 ye ar 5 (Re1aaT)1!o by 5 years 
In the case of SC,'ST only). 
There will be no agetit or 
ernp.oyees of ICAR 0  

- L T 3achelorf s degree in Veterinary SC1flCp and AnIma' Hsbandr 

• 	
sir_ 1..a ste r s derree in any br;mch of 1!eter,na, c.eflco/Anjaj C2Ieflee 

2 	xperj2flce Of -worç 	with small rurniant5 

iq

•  

	

- 	

- 
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One 
lI 	

- ror s .c. 	
0 

r.ay 	
fl •2000_6O_23 00 fl7

5 .3200 OO-35Uü 
.'4i L1 	
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.ikanagar or an where I 

1L1d 

Li 	
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for rcuipt or aipii.c_ 11 (*­ :-(- ns from Candid 1; 	in in in 

: L;1zhadt/oop) 
(.otl uj than  Alldaman afld Ni Cob r •I' .I:iuid • 	

• 

- 1. Jf;•t 	
of a rconjsed 	

or 
(qLJ.irn10 	in Ii1n 	

witi) Lnglisii as a ! 	cIoFree lcvJ..• 

14 r' dgrQ 
of a ro(oVzSOd Ufllver3jty or iLiaJet 	1I 	flgU•h With Hind! s • a SUbjGCt 

•t Lh d 	level. 

'roe of a l'UCOFnISe(j UfliverS1t or 
eq 	in any 

Subjt with Hind! & 
 

;• 

 ­S su bj,Q ct Ut the det;ree level 	Enclish 

degree of a 
 

n 
	
wIyaubjtu.t }lindj i'ledju,n •j 	 or I 	

a SUbject at th dogroc Iel. 
on 

;I.:tcrts 
do,zee of a rucon1Sd Uniej 	01' 

.)IV1( 	
in .•uiy sUbjc with ngli1 mdIiiin 0:an.J 11L1!di 	

a subject at the degree 
2. 5 yO:Jrsexp ~,,rj .e nce 

of terminolOgical work 
' 

:idi 	
d/ or translation work from Lngii1 to liindj or ieVer 
	

Preferably of tOchnjl oi' cje içj literatui,e 

on 	
0 

5 years cxperince.Cf teachi 	
"x'cI or journajjS1i1 in Hifldl. 

Itflc./lod c   
i::flruap 	

of Sar1sjcrj 
and/or aII1ode1 Indi.  .. 	

•.. 	 0 

I;r:iJ XPJrioncc. 	• 	0 

3. 	:':pricjcc of 	
c lassos  or WorIcSho2s for flOt1g and drarting 

Contd..3/.. 
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2 I1fjC31;r 

• - One (iJfl_re.qerved) 
- Rsftl4OQ40_1800 	-50-2300 

CSWRT,Avikagar.but the 
candjdatps are liahl0 to serve ark,here In IncIa,

le  18-30 
for 5 1er for SC/S can(uidat) 

,roe i Ehf].i5h/T11fld I of • a rco wi 	e Other 	 th aoute knoj1ed 	Of 

	

flh1ecf s 	.-, 	- 

2. txporIe11cc of Edjtorjai .okro:r read.f.nF etc. 
J3achior 	

01' 'J .1.1)1. OlIlu in 
• 	

P.tc  
'1).. Uo. OP poet 	 - 	

- On 	(Unrese- rvd) 	 - 
R S. 12003Ols6o 2 

	

111) 	
of the 	

- S.R.R.0 	ffaflur) ..:. 
-. 	

• 	 S. 	

ca lid 1 atos are -  liahl3 to serve any -wher. in India . !ig limit 	
- 18-30 years (RelaxahI by S years 

for SC/ST candidateq) , There 
will be no age li.1t for - 	ente1/ICAfl cQndjat 3  (/U( 	

. 

	

i2J1catior 	

— I 

- 
enj iai .- - 	 Jeazt 1r1 	ctOCk 	'fltCOure e 
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hieher rrade will not ie consjered n. 
th 	

roun 	or Over qualifjaj05 	• 	- 
ii) Th 0forosajci vacannios can he increaSd or c1eere1 as per- re irnt and 	n a180 b dep1oye ay where a5 - 	Per rc ciii irc- nt. 

Appl1ca 	
for th posts of Technical Assistant anl arm Technlciafl,T2 mar be sent on plain 

	

i)-:lpr 	
addreor1 to the Director  T 	 Cntral hp & Wool Jc;rrHi n 	±t t, f-vi1anapar 	5 	

e 

	

l (Via:j,aipee 	giving 	-- 
:O1 	

bi.O I3te viz. Nam0 &ars(F flIDCK LETTlS)]rather,s - Date o hirth,N;i 	
of the po5t applied for,ducatiônai qua1-j - 

	

fictjo, 'Prince!!atjoflflhitVh 	 to SC/ST 	- U'Pportec1 hy1j atto5tdI
ms  of the ceti1até from the 

	

ocr.c- 	nt 3u thority . 	- 	 - 	- 	- 	 - 
2. 	APPlication £orm•f 	1,11 & III re ohtajnab1 on - reqeq 	- from th 1)

iroctor Ctra1 Sheep & 1'lool Roearch Iflstitute,Avjkana_ - 
3r.The requt for the form oul sPecir advertisement number, aa 	

of the post anr5 shou1j h aceompQflj0 by •a 
envelop (23X1c) 

CS) size, Sepate appljcat5on. shou:Ld he ni.c Or1 roi' ouch poL, Appi lea ti.on s c n.p1n td in au Irospoc
-  should - 

	

i 	
•ho DIrecLoi.,Cerai Sheep & obi kesorch iflstitute -i-k 

	

	
tOget}p iith appljaj 0  of' h/(fl.2/ for SC/ST C 3 flidates) In the forrn o crossc(1. Pota1 order drawn in favour of ICA UNIT -po 	O1'fjc3 ot later than -f. 	

.nd fo 3ppi1cation fro dplV 	5rocici and -tho 	
ln.Rndrna & Ncoar iond Lakhsth,10 hv - - c 	

sclvng in Ov1 ./Sirni,ovt etc 'hu1d 
appr throit I;.flr1J 	• 	 - 	- 	- 	_- 

- 	 I 	- 	 • 	_ 	
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- 	

L Thro 
(out of 3 posts fl15 unde •J - hø I:esc.ch Sch) 

- fls.1oo/_ p.m. fr one yeärw 	b • 	xtode icr th'o.ther years . . 	curtailed Jlccrutiori of :the c npotz 	u aLha. • 	 f.: 	 cj' 	c 	am 	InStitU po tAVjLfl 	under 
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PhYsiology & fleproduction (iii) D lO c hHJistry sectioh (All candjd 
in tes are liable t 	y whero • 	Jflda).. 	•. '.. 
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Li 	L 
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Un_reserd :Hoe;preferenco will be glver to sc/ST candates  
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.V.sc/I4s 	
inina1' Gjcth andBreeding 

PUtymorph 	 or Bioche1i jc 

	

js 	
will be proferd. 
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•• 

In ii biology will be j/.:f 

ii) n 
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decree in 'nima1 Phsiology or 

clie 

	

Uflr 4dhC 	
:UarciI Scherne efltjtled 'I  lt/Cstigation of tho Dissimilation of Tanrii.ns 	• - 
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H .Sc ./i .V .Sc. 
ifl Biochomj trY/MicrobiolO/ !Ju 	
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appi. 	
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to apply for those 'pOst/ .

iLjon on plain paper lndicat_ 
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XVIII. PIIARMACIS1S 
'ii) 	I'tIarI 	(It. 	cOil)' 	qU;IlitictlliJr% if 4,500-125-i,00o 

I)ipltnna ill II. irwacy 

XIX. Ml VSRFI H!:RAPJs IS AND OCCUPAI'IONM. THERAPISTS 
1.  (a) 	I 	ysiiIiIeIMilst/c)c(uifIj(Il:I 	'I1ier:ipii 	 I .4i) 40-I .81W) flt.5ft2.i0fl 

(li) 	Sr, 	l'Iiysj, ,tl;i-iaki 	SI. 	(lk 011'.161111:11 'l1't1ikt 	, 	75 	75 	1,i 	lIt 	Uttt 	1,cIW fl,(It1) US I 	sno 
XX. PUBLIC AND SOCIA'HEALiII WORKERS 

Medical Social WrIci (holding qualifkatii,n ofi'ost 	l,600-50-2,3ty)113-2,660 5,500-175-9,000 
Gradn:ttiiin or Graduation citli 2 yc-ars l)iiditiia in 
Social \'ipk) 

(Ii) 	Sl 	\Vik&jl',I 1 6ck 	\V11t,. 	(it tii1' 	• 	.IJi) 	l) 	J,)4(fl) 	I'II 	5(1 	), 1(I(1 	• 5,STWI 	175 	'1.111(11 
I 	I,st 	(t 	'tii,itii 	(1;Iilu,I(iiIi 	cc - iIIi 

2 	)e;tls.l)ilIiu('I 	ill Social 	\S'ii,k) 
• 	 (e) 	WcIl,i,e flltit-u 	((raik 	liI'ii'l:iti, 	fllticer 	(;iik 	I.1'W) 	l0-I,6(W) 50 2,3(W) 	I-li 60. S,500-175;o,o ll)'l'risiui \'elt.ir 	( (I licer 	 2,6(J() 

.\XI. I ( Al()RAl'.US/x_l(Ay 'I'ECHNICIANS -• 
Radjii1ia1tic, 

	
1,356-30-1.440018(0.I11.5(J.. 	• 5,0S08,doo 
2,2(8) 

tb 	:1JigrFtrc rt( 	ring a 	iiiijinu,n of 2 years 	 . 4,000-I00-6,dOO diiijia/cc,iifieate alter 10 + 2 

willisollic cxpej,çflç. 	 , 	 4 1 0r1-ltfl16,6fl) 
as lulnhllIuni quali) "lion hir direct rccnjjUnent 	- 	 - 

V 
- 

• 	, 

'teclinkians with cit-her a Degree in Science or '5,000150-8,(00 $2.1-I1 
• 	 Diploma in IlligillMilig 

XXIII. CARI)ENER.S AND NURSERY WORKERS 
Sr. Garden Aticodant 175-12-871-14-1,025 2,650.65-3,300-70-4,500 55.129 

• 	 (b) Asstt, Foreman 	 , 825-15-900-20-1,200 	-- 	 ,• 3,050.75-3,950-80-4,590 	- 55.129 

-. 	 - . . 1ARYsTAF-r: -. 

• 	 (a) 	i'iitry grade fur all 	's( s requiring a degree of 8,000-275-I 3,500 55.291 
- 	 • 	IL'.'. Sc. and Aiiiinal Ihishaiidry with rcgitration iii 

- 	the Veterinary Council of India as the minimum 
- 	 essential qualilication 	• • 	 • - 

(b) 	 AssistanU I,200-30-I,560-40-2,040/1,400-40. - 5,000-150.8,000 35.$6 
Zoological Assistant Possessing D.Sc. Degree in I,800-50-2,300/I,6CAJ-50-2,300-60- - 

• 	. 	Biological Sciences 	- 2,660 	 • 	• • - 

- 	'• 	 / 4,(KX)- 100-6,0th) 55,296 
Uushamh,\ttjjcL I - l,200-30-I,560-40-2,040J  

• d) I'ara.Vciednary Auendant including Animal 750.12-870-14-94(1 	- 	• 2,6I0-60-3,I50-65-3,540 55.296 - 	
• 	 Mlcndant/JJuU Attcndaj'(JCa(Ue  

• • 	 Aticndant/Sy- eeiCanici AttciudaritiShepherds with 
-• 	tflniniUhn qy1aliflcation of 8th class + 2 years • 	' 	 . 	 • 	- • 	' 	 '"' - 

a" 	- 	c'rieiice cuf liandliog animals • 	• -• 

- 	- 	 XXV. 'I lCllNtuM. SF1 I:RVISOKS & WOKKSHOI 1  S'l',iFF 	 - 

, 	- 	(,) 	(2IIatgi1IIlu/(lu:uu)c'i(cu(( 	1t'ICl 	;gc - ncarl ('Ic'cluiic - :I) 1,4(n) 4()-I .8(W)50--2,3t5) 5,o(fl)15() %,(nlU 	. 54.3 
(;cuIe 11'Jr, Fogincer, (rade Ia''cikJ,uip) 

- 	 (h) 	Sr;. Chargeinaui/Char,cinan 'A' /Chargi.'in:in I,6(X)-50-2,300-60-2,660 	 • 5,5(X)-175-9.(XX) • 	54.38 
- 	 ('I'c'luuicit) 'Grude I/Jr. 	LngiT(ecr, Grade I \Vuirkliiup - 

1111 
, 

52,9(f' 

52.103 

52,1(11 

104.65 

52.107 
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1, 	 . 	 I 	 1 	 0 
Eguw J8Q 

i'or the petitioner : 	vir. 2, Modhuchandrd Singh9 AdVocate 

or the Respondents Mr N. 	ibotorrt.i Singb,CGSC 

Date of hearing : 	8 - 11 	2001 

Date of judgment 
•& order : 	31 — 12 	2001 

c9 1'6: 4'° 

ard kir.  A. Modhuchiadrd Siigb, learned counsel 

for - the petitioRer and also Mr. N. ibotornbi siAgh, 1earied 

- ccsc for the respondets0 
Contd, 2/_ 
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te'il'M0 ntitpi ond 	wt 	tna!/ for kiiv'ty. 	copy to to flpiiicnnt 

fit 
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IN THE G/U1TI HIGH COURT 
i4.. 'f 	(The High, Court bf ASsatQ,Nagd1ad,Mgha1aya; 

Mipur.Tripur, mi zordm & hrundchr%l, P) 

IMP HL BENCH 

WRIT_PETITION(CIV 	NO.798 01 199 --- ---- 

Shri Soraisam Ma i."ndcha Singh, aged abdit 36 yearse Sb 
S. ibobi Singh, by occupation a \teriary Field sistt 
of Assain Rifles now posting at 7th .R.S pub-1, a 
resident of chingamakha Maisndrn Leiki. Imphdl weSt D13t::ic 
MnipUr.  

petitic.rier 

- Versus — 
&%. 

•",- 	 1. The UniD of India. 

2, Dire ctor ce eral of the Directorate of Msrn Rifles 

•( 	7 	\\ 	at shillong 	793011. 

tJ3. Deputy Inspector Generdi, MP Ranges 1ssam Rifle&, at 

\ 	J/ 	Imphal. 

4. The Ccn 	d'int, 7th Misutn R1f1e, at Thoubdi, 

* 	' 	5. The Ministry of FinflCS through its Secretary, 
•Governirnt of india. 

.. ReSponde3tS 

P R E; S E N T 

THE HON'BLE MR. JUSTICE H. K/4INXkUMR SINGH 
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This writ application under hrticle 226 of th 

constitution filed by the petitioner who i6 .âw wor.inç .i 

veterinary Field ssistant(V) is for a  direction to the 

authority concerned under th Respondents to upyrde the 

pay scale of Veterinary Field ssistant(ssarn R1fle) to 

RS.4500-R3.7000/ which is enjoyed by Compounder(HSF) or at 

least to the scale of R8,4000-6000/-. 

The petitioner joined service in 1987 a  Wterinary 

Field Assistant in the 2nd Bn.ssam Rifles under dppoiutmen; 

order dated 24.1987nnexure-A/4). In view of the dci!sion 

which I am going to make, I need not go into details regarding 

the service career of the petitioner. Suffice it to mention 

that the t  petitioner who is now servinj in Jsacn Rifles prays 

- for some sertice benefits,in this regard,at the outset the 

learned Central Government standing Counsel for the respondent 

submitted regarding the jurisdiction of this court to decide 

the matter e  The learned CGSC submitted to the Court for deci. 

- i OiY as to whether this matter may be decided by this court 

or by the Central Administrative Tribunal. 

The petitioner was appointed as veterinary FlcL 

' 	• 	 ssistant in the 2nd n. hssain Rifles. Section 4 of he 

Rifles Act provides that the appointment of all riflernens shall 

rest with the Corrnanda*t, under Section 5, the riflemens are 

divided into corrbatants and non-.combatants. Learned cousel en 

both aides admit that the veterinary Field Assistant is a 

no-combatant post. hgaia, it is also admitted by the learned 

counsel on both the sides that non-combatant posts/rifleman 

are civilidn posts. i6gaim, ledrued CGSC  has  drawn attention 

• 	 of the court to a correspondence bearing No.11. 14015/5th cc/ 

98/-ii/512 dated 16th Feb.,2001 which indicates that certain 

amendment to ssam Rifles (Medical Staff) Recruitment Rules, 

1980 was proposed. And under draft Rule 3- it was provided 

ce ntd. 3/- 
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that all the direct recruitment dgaist any post included 

in the schedule to these rules, in future, shall be dofle 

in the corrbatised capacity, whi clearly indicates that 

the petitioner is holding a no.crnbatctnt post. ReSUltantly, 

the-matte.r relating to recruitut and other aervice conditic 

-- 	 o the petitioner who is holding anocoutatnt post ±e* 

civilian pQ,st has to be decided ry the Central Mmiistrativ 

Tribunal.. if the petitioner is aggrieved by any order that 

may be passed by the 'entral Administrative Tritn- , P-dle the 

High Court may exervie the power of Judicial revie - 4gaiflS 

such an order passed by the Central Amini-strative Tribunal 

• 

	

	
in appropriate case. But the petitioer has toapproach the 

Central Miministrative Tribun1l first. 

5. 	For the aforescid reasons, petition is clooea dg3 

the petitioner is directed to approach the Central Adminis-

trative Tribunal. 

Sd/...H. KAMINIKUMAR SiNG-
JUDGE - 

Signature of the cpyst : 

t\. 	 - 
R.K. SURCHANDRA SINGH  

- 	 -. 	 Reed by 
 

Comp 8red bj  

- 	 - 

- 

wz . 

6 	

- 	r 

,-\ 
W 	GG4 	

•4, I. 
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cle No. 705075 	. 	Mahanideshalaya Assam Rifles 
Directorate General Assani Rifles 

• 	 Shillong - 79 001. 

AIPers-Pay & AlIce! 2001 	 24 Apr 2001. 

List: A 
B 
C 
F 

PROGRESS ON PAY ANOMALIES CASES 

Rèfpt 26 (q) of mm. of AR Cdr Conf Mar 2001 fwd vide this Dte letter No. 
110l1/ll/200l.G(SD)/1214dt 11 Apr2001 

Progress on pay anomalies proposal are,given in the succeeding paragraphs for info 

' Rank and Pay Combatant CIk. To bring parityin ranks and pay with other CPOs, a 
case was taken up with MHA during 1997. Afier protracted conespondiice and several 
intgs held at .M1-TA it has now been decided that entry grade of Stenos and combatant elks 
would be ASI (WO in AR) and Hav/Clk respectively in thecale of pay Rs. 4000-6000/- and 
Rs. 3200-4900/- in all CP1'F& This entry grade will be applicable to the new entrants only 
and the existing staff in .theSto and ministerial cadre will continue, to wk in the same level 
where They are at present. This Dte has furthei taken up a case with MBA that unless the 
existing cadre in redesignated one step up, the new policy cannot be implemented in AR. 
MIHAs deáision on the matter is still awaited. 

''Rank and Pay of Tech Cadre. Pers of RM, Dtmn, Pharma and Compounder of AR 
with the same intake QR for rect/rernusteratiOn are given the rk of Hay whereas their 
counterparts in other CPOs are given ASI. The MBA had asked to submit propc'al 
indicating' cadre to cadre comparisOn with BSFj where the rk of ASI is available in other tech 
cat also along with fin implication. The proposal along with fin impiiation' has 'been 
submitted to MTJA and the case is'lying with MOF for approval. 

Anomaly in Pay of Tdn. There are nine cats of tdn of AR such as'Cook, Carp, WM 
etc are being given less pay than their counterparts in other CPOs. Cae was taken up that 
MHA has decided the following pay scale for all CPOs. 

Rfn cook, washerman Barber, 	Rs. 2610-3540/- 
Carpenter, EBR, Tailo & Painter. 

Rfn WC & Safai 	 Rs. 2550-3200/- 

The 'fin implication along with restructuring" proposal is being ,fwd to MHA for 
approval . it has also been decided by the MHA that 'the provision for remusteration in Rfn 
(GD) from above cats will be made in RRs.' 
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Revision of Pay scales of 1101Ev ilk of Nb Sub. After declaration of Sthe CPC 
report, Army has enhanced Rs: 100/- of addi element of pension to NCOs granted hony rk 
of Nb Sub on retirement from Rs. 30/- wef 01_01-9... On the siinilar line a case has been, 
taken up with MHA for enhancement Of e- AR. Hony NCOs. The case is lying with MOF 
for consideration. . 

iernentation of U.pgraded Pay Scale from 01-0196 for the Post of VFAs. In 
5 CPC the post of VFA and equivalent grade in other org has ben revised by a single scale 
of Rs. 4000-6000/- . a case has been taken up with MHA to accord approval for 
implementation of revised scale to the post of VFA in AR. Case is under prog. 

• 	.......,. 

 

Anomaly in Pay Scale of CivDtmñ. Dtmn in AR drawing scale of pay as per part A 
•lS àF tchedule  of CCS (RP) Rules 1997 1n15t11CPC  dtrnns of other orgs has been gtd Part B 
:c i Schedule of CCS ('RP) Rules 1997 i.4., Rs. 5000-8000/- Case has been taken up with 
MH,A for applicability of part B Scaie to AR dtrnns wef 01-096 The case is 
consideration, with MOF. 	 . 	. 

- 	 Cl • - 	 - 	 - 	 .. 	 ,• 	- 	 i 	 St 	- 	_I - 
9. 	Adrnittnev

- 
se sca'e to l each ing Stail as per ran D W 1 Sellcuum UI '& 

1!!1 Rules 1997. A proposal has been taken with MHA for admitting the Part B Scale of 
5th 

CPC to teachers of AR. Case is under consideration with MHA. 

(Satendra Kumar) 
Col 
DD(A) 
For DG Assam Rifles 

Copy to 

List 'D' 	• • 

List 'F' 	 • 

• 	

. 

Malik 	 ., 	 . 	•. 	• 

	

/ 	T 
!:,::.:!J: :. 	•• 	,: 	• 	H. 	,. 

• 	 . 	 . 	 .• 	 I 	 . 	 . 	 • . .: 	. 	.. 	' 	• 	. • 	• 	• 	. 	.. 	. 
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IN THE CENTRAL ADMINISTRATIVE 

TRIBUNAL 

GUWAHATI BENCH: GUWAHITI 

O.A NO 65 of 2002 

Shri S Manimacha Singh 
Applicant 

Vs 

Union of India and Others 
Respondents 

Reply to Original Application submitted by the 
Respondents. 

The respondents beg to submit following written 

Statement in reply to Original Application filed by the Applicant 

as follows: - 

1. 	That with reference to averments made in Para 1, of the 

OA, the deponent herein begs to submit that a case was taken 

up ;with MHA for implementation of revised scale of pay Rs. 

4000-100-6000 wef 01-01-96 in respect of VFAs of Assam 

Rifles vide the Directorate letter No 111401515th  CPCI98IA-11 

dated 31 Mar 1998. MHA has intimated vide their letter No 

27012/12/98-PF.1/PF.V dated 17 Dec 1999 intimated that the 

matter being sub-judice, any decision for up-gradation of pay 
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scales of VFAs in AR can be taken after finalisation of the 

court case. 

A true copy of DGAR letter dated 31 Mar 1998 

is attached as Annexure - I. 

A true copy of MHA letter dated 17 Dec 1999 

is attached as Annexure - II 

2. 	That with reference to averments made in Para 2 & 3 

the deponent herein begs to offer no comments being matter 

of record. 

That with reference to averments made in Para 4.(1) and 

4.(ll) of the OA the deponent herein begs to offer no comments 

being factual and matter of record. 

That with reference to averments made in Para 4.(lll) 

and 4 (IV), of the OA, deponent herein begs to submit that the 

averments of the applicant are denied. While it is true that the 

5th CPC, an expert body specifically constituted by the Govt to 

decide on pay related issue in respect of its employees had 

recommended higher pay scales for certain categories but the 

same was based on various factors like educational 

qualifications prescribed, experience, nature of duties and risk 

inherent in the job etc. The fifth CPC had in Para 55.296 of 

the report recommended the higher pay scale of Rs. 4000-

6000 only for those posts of Para VFA Veterinary Staff as 

required minimum qualification of matric alongwith 2 years 

certificate course and 2 years experience. Higher pay scale 

could not be given to the Veterinary Field Assistant of Assam 

Rifles, as the minimum qualification prescribed in their case is 

only certificate in veterinary science for non-matriculates and 

diploma in veterinary science for matriculates. The higher pay 

scale of Rs. 4000-6000 cannot be extended in this case as 
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these posts are in no way comparable to the posts of 

stockman, stock Assistant, Dresser, Vaccinator, etc. It is also 

submitted that similar posts of veterinary staff exist in other 

organisatins of Govt like BSF in an identical pay scales of Rs. 

3200-4900. Any up-gradation of the pay scale of VFAs in 

Assam Rifles will therefore lead to imbalances in the existing 

relativities. 

That with reference to averments made in Para 4.(V) & 

4(Vl) of the OA, the deponent herein begs to offer no 

comments being matter of record. 

That with reference to averments made in Para 4(Vll) of 

the OA, the deponent herein begs to submit that as per 

approved Recruitment Rules, the post of VFA required a 

matric/non matric personnel with diploma/certificate in 

veterinary science. The post of Farm Technical does not exist 

in Assam Rifles. Hence no comparison can be made with 

VFA. 

That with reference to averments made in Para 4(Vlll) of 

the OA, the deponent herein begs to offer no comments being 

factual. 

That with reference to averments made in Para 5(a), the 

deponent begs to submit that it has already been replied vide 

Para I of this OA. 

That with refererice to averments made in Para 5(b), the 

deponent begs to submit that it has already been replied vide 

Para 5 of this OA. 

That with reference to averments made in Para 6 & 7, 

the deponent begs to offer no comments being matter of 

record. 

That with reference to averments made in Para 8(l), the 

deponent begs to submitted that same has already been 

replied vide Para 1 of this OA. 
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That with reference to averments made in Para 8(11), the 

deponent begs to submit that changing of nomenclature of the 

post of VFA, requires the sanction of Ministry and not by this 

DGAR. 

That with reference to averments made in Para 9, the 

deponent begs to offer no comments being matter of record. 

In view of the facts mentioned herein above it is humbly 

prayed that the present OA is liable to be dismissed with cost. 

~~ P-~ 
Deponent 
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VERIFICATION 

I M'jor S George, age 35 years, Son of Late Mr KM George, working 

as Joit Assistant Director (Legal) in the Office of the Directorate 

General Assam Rifles being authorised to hereby verify and declare that 

the statements made in this written statement are true to my knowledge, 

information and believe and I have not suppressed any material fact. 

And 	I 	sign this verification 	on 	this 	day of 

O Ct' 2002. 

4"'A 
Deponent 

Ef. 	 (ffI) 
Joint 	;.tr (Legal) 

..rci -ssam Riflen 

Sb Log 	93011 
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ix.14015/5th CPc/98/A-II/ 

Govt of India 
Ministry, of Home Affair3 
(PF,I) 
New Delh.t-01 

WNERE rE  
1,6 

r3harat Sarkar 	
(0\,) 

Government of India 
GrThMáitra1 aya 
Ministry ofHome Affir:3 
r4ahanideshalaya Assam Ri1es 
Directorate General Ass'm Rifles 
Shi 1 long - 7044------------ 

2 	March 98 
-) I 

IMPIJEMENTATION OF UPGRADED PAY SCALE FROM 01-1 

Sir, 

am directed to invite Ministry's attention to the 
approved pay scale appearing at serial No. XXXV (c) in Part 

• 6 3 1 .0f First Schedule of ccs(RP) Rule 1997 0 .wh6rein th 
revised. scale of certain comrwn category of Veterindry 
staff have been approved by the Govt as u3er :- 

Name of Post 	pre-revised Scale 	Revised Scale 

stockman/ 	Rs. 950-20-4150-25- compounder! 
Stock Att/ 	1500/.- pm 
Animal 	 TO 	 {Rs 0 4000400...6000/..Pm 
Husbandry Asstt/ R 0  1200s301560 	•j 
Dresser 	402040/- pm .  

2. 	It is submitted that thore are3 sanct 	d. posts of 
Veterinary Field Assistants in thi3. Force been. 
allowed standard revised Sci with effect from . 0 i'-i9.6 
replaing e-rZcale as per Part W. st 
Schedule of CCS(RP) Rule 1997 as under :. 

Name. of Post 	Pre-revised Qualification Revised 
- reguIeda8 	. cai-e- 

or recruit.- 

Veterinary (a) 975-'256o Matric or 
Field 	 1150.-E3'30 equivalent 490O/iAn 
Assistant 	4540/-pm with Dipina . 

(VFA) in Veterinary 
Science 	- 

(b) 	950..20'-. Non-cnatric or .R03050-75.- 
115O'E!3-25 	. equivalent 3950-.80- 

• . 	
. 	 1500/-pm with certif i- 

cate in. 
• 	 . Veterinary 

Science0 

too 

.., 	 ... • 
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fhouL the naiae of the post o;t Veterinary Field 
JI.Msistant existing in the Msm Rifles ia not included in 
/ 1 the posts mentioned at serial Xx:cv(c) inPart '1.3' of 

.'irst Schedule, the pre-raviser 3cales nf 	ednary 
Field in wain f1:E1es were within the pr.- 
revised Scales as mentioned aga.rt above jostswhich 

•..hve. been revised, by a single scale of s 0  4000-10O-6000/ / 
fhe Vof Assai Ijfl; therefore should 1e cii 
for the upgraThcje of .;; 4000100-0oo/1 . )rn 

4 	It is thorefore sibiitted that the 	nisrr may 
kindly accord approval to 0 -in implementation of th 
revised soa]e of R0 40001.00-6000/-n with effect from 
01-1-96 in respect of the post of Veterinary Field 
;ssistants in Assanu R.ifles 

An er1y re1,v is hiohly ,  solicited pieae 

Yours Jii. t:hfuliy, 

(clmu ii) 
Co.3oo1 
L)pu.ty l.)tce (i) 
for Director Genera1 As sein •i flea 

' 	 w 

rt •su 	•:fe 	 •• 	tJ 	U !rL 
o'r Nne 171 	 ' 	 --• 

- rth Sl'c} 
• 	 4ir!s' 	•f A 	 '.• 	•tX 

• 	 • 	 _ 

- 



/ . 
it Shri Sameer Sharma, 	Director(pers),MHA. 

r Th72. 
i'kI ui 

Shri K.K.Bhardwaj, 	DD(Pers.), 	BSF, 	CGO Complex. 

-3. Shri Malihi, 	AD(Prs.), 	BSF 	CGO Complex, 

Shri Malla Ram Diwan,DC(Med.), 	ITBP,CGQ Complex. 

5. Shri J.R. 	Sohal, 	Liasion Officer, 	Assãm Rifles, 
North Block. 

Copy to; 

1. PA to DS(RF). 

- 	
1) 

ANEXUR 

No.27012/1 2/98--PF. I/PF.v 
Government of Tndia/[3harat Sarkar 

Ministry of Home Affa -irs/Gr -jh Mantaralaya 

New Delhi, dated, the 17th Dec. 1999. 

/ Sub; 	Implementation of upgraded pay scale to  
Veterinary 	Field Assistants in the- Assarn 
Rifles. 

II 

A copy of the minutes of the meetin.g taken by 
DS(PF) on 3.12.99, on the subject mentionedabove', is 
circulated herewith for your information and further 
necessary, action please. 

(Nirmal'a Jev) 
- 	 DeskOffice 

LI 

:1 
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Minutes of the Heéfng held on 3.12.99 under • 	
the chairmanship of DS(PF) regarding upgradat -ion of 

/ 	 pay scales 	of Vetrinar- y 	Field Assistants of 
Assam Rifles from Rs.3200-4900 to Rs.4000-5000. 

I !  

List of the participants is enclosed. 

The proposal for upyradation of pay scale of' • 	
Vetrinary Field Assistants 'of 	Assam Rifles was 
referred to Ministry of Financ.e 'or:.approva1. 	Mb 
Finance has 	said 	that 	the minimum 	prescribed 

• 	 qualifications for the post in Assam Rifles are lower 
• than those recommended by the Fifth Pay Commission 
for the post of Para Vet-rinary Staff which have been 
placed in the upgraded pay scale of Rs.4000-6000. 

•  MOF has also stated that the grant of this scale. to 
VFA of Assam Rifles may lead to similar demands from 
the veterinary staff of 8SF' and other similar 
organ isations: 

Opening the discussions DD(Pets) BSF and 
ITBP have intimated that educational qualifications 
of Veterinary staff in 8SF and ITBP are different 

• however, the pay scale are similar as in Assam 
Rifles. Details of educational qualifications and 
the pay scale applicable in ITBP and' BSFare as per 
the chart enclosed. 

Following decisions were taken during 
discussions - 

(i) DD(pers.). 8SF has 	intimated that a 
proposal for cadre restructuring of Vetrinary staff 
is being processed by them. ITBP is also processing 
the proposal on the same lines. Assam Rifles7  was 
advised.by  Dir.(Pers) MHA, to process the pposal 
for cadre re.structurin of the posts of VFA. V 

( i i ) To maintain uniformity in educational 
qualification and pay scales as recommended by the 
Fifth Pay commission, Assarn Rifles was advised to 
process the proposal in consultation with the 8SF and 
ITBP, so that a similar proposal on uniform lines is 
formulated. 

(iii) As the posts of Vetrinary staff in 8SF 
and ITBP are combatised while in Assam Rifles VFAs 
are civilians, to maintain the uniformity in the rank 
structure, Assam Rifles were advised to. propose the 
combatisatiori of these posts as well 

(iv),' Since the 'matter is already 8ubjudice, 
:any decision for upyradation of pay scales in Assam 
Rifles can he -taken after finalisation of the court 
case. 

11 

t 
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IN THE CENTRAL ADMINSITRAT1IVE TRIJj. 	Q 
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GUWAHATI BENdH—  

ORIGINAL APPLICATION NO.. 65 OF 2002 

I, Soram Manimacha Singh, resident of Singjamei Makha Meisnam Leikai, 

Imphal, Manipur. 

Applicant. 

-Versus - 

1. The Union of India and 4 others 

Respondents. 

I N D E X 

SI. No.1 Particular of documents Annexure Page 

1. Rejoinder Affidavit 

of the Applicant 

2. Relevant portion of 51h CPC A/20 . . ........ 

3. Relevant portion of 51h CPC A/21 .;. 5... 

Signature of the Applicant 

For use in Tribunal's office 
	

( %'--I- 

Date offilling ........................... 

Registration No. ........................... 
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IN THE CENTRAL ADMINISTRATIVE 

TRIBUNAL 

GUWAHATI BENCH : GUWAHAI 
Ref.: Original Application No. 6512002 

Shri S. Manimacha Singh ...........................Applicant 

Vs 
The Union of India & 4 others .............................Respondents 

In the matter of 
Rejoinder in Affidavit of the Al - ! licant 
In reply to the written statement 
dt. 28-1 0-2002 of the Respondents 

REJOINDER— IN —AFFIDAVVIT 

I, Soraisam Manimacha Singh, the applicant in O.A: No. 65 of 2CO2 do hereby 

solemnly make oath and state as follows 

That save and except those which are specifically admitted below, 

I deny the entire allegations and assertions made by the respondents in their 

joint written statement dt. 28-10-2002 (which is herein after referred to as the 

said written statement) 

2. That with reference to para No. 1 to 12 of the said w/s, I agree that 5th CPC 

being an expert body have recommended for revised pay scale (higher pay 

Scale) for central civil services, but I do not admit that revised pay scale that 

recommended for the para veterinarian post or alike post which are termed as 

Technical post could not be given to the VFA of Assam Rifles as the minimum 

qualification prescribed for this post is only Non- Matriculate with certificate in 

:\Je ty.  Science. 

lt is to submit that there is no such Institute in the whole country where a 

"Non-matriculate" can get a training for such certificate course in Veterinary 

Science. The post for VFA or equivalent or Para veterinarian Post the minimum 

essential qualification is matriculate with certificate or training or experience in 

relevant field. 

That Para No. 55:296 of the 5th  CPC report is to be read along with para No. 

55:284. In para no. 296 it is clearly stated that educational qualification are not 

the prime important in respect of the para veterinarians and other alike nature 

pf post. What is to be look into is the specialized nature of job involving 

'personal risk, exposure to infection and expertise of handling the animals. Para 



no. 55: 284 it is again stated that the posts which is commonly designated as 

animals husbandry Asstt., compounder, Dressers, stockman, stock Asstt. 

Vaccinators, etc. usually require qualificaton of Matriculation with Diploma or 

certificate or experience in the relevant field. 

The petitioner is Graduate with one year certificate holder in veterinary 

Science there are VFA in Assam Rifles some of them are PU Science with 

Master in Veterinary Science, BA.! BSc. With certificate in veterinary science, 

under Graduate with diploma, in veterinary science, under Graduate with 

certificate in veterinary science. 

Copy of para No. 55:284 and 55:296 of the 

51h CPC Report are enclosed herewith and 

marked as Annx. A120 3nd A/21 

respectively by way of reproduction from 

the original book 

Sec. 30 of INDIAN VETERINARY COUNCIL ACT also says that the 

minimum qualification may be either Diploma or certificate in the field. 

VFA is also a technical posts, as difined in Apendix II of the ICAR. Field Asstts 

either in vetenerinery or Field /Farm Technician in Agrculture region of India 

are of the same nature and are all the technical post. The minimum qualification 

3 
	of a VFA is at least metric plus one year certificate in the field. 

(e) 1  Coloumn No. XXII (a) fo the CCS (revised pay) Rules, 1997 under the 

"Other Technician" all the post requiring matriculation with some experience 

I as minimum qualification are also revised to 4,000 - 6,000 I- (at Ann. A/17 to 

0,A) 

The respondent also vide its Ministerial letter dt. 31-3-1998 (at Annx - I to 

the written statement) had agreed that the VFA of AR should also be eligible to 

enjoy the revised pay scale of Rs. 4000 - 100 - 6000/- vide at para No. 3 & 4 

of the said letter 

That Non-Matriculate can not go training for certificate or diploma in Veterinary 

Science as such they are not qualified for VFA. Non matriculate plus 2 years 

experience is qualified for Vety. Attendant or alike. It is also discussed in para 

No. 55:285 stated that Animal Attendance, Bull Attendance, Cattle Attendant 

etc. It is usually required with middle pass or lower qualification. 

A true copy of para No. 55 : 285of 

5th CPC Report is also enclosed as 

Annx. A/2 



In respect of para No. 3 of the W/S is deny the statement and I beg to submit 

that these post of stockmen/stock Asst. (to maintain stocks position); Dresser 

(to give dressing or nourishment of wounds and infections), Vaccinator (to 

inoculate or injection vaccine) is no way comparable with Veterinary Field 

Asst. The post of VFA in generic term include whole function and operrtion in 

connection with Veterinary and Animal Husbandry works and more over, The 

VFA of Assam Rifles are working independently. Assam Rifles VFA are more 

works load and higher responsible then any other paraveterinarian It may be 

evident from the Chart of duties enclosed as Annexure A/14 of the OA 

It is also beg to submit that the veterinary staff in other organization of Central 

Police Organization such as BSF / ITBP has recruited /Enrolled veterinary Staff 

as cOmbatant, 

Hay. Compounder (Veterinery) ITBP 	- Rs. 3,200 — 4,900/-  

Hay, Compounder (Veterinery) BSF 	- Rs. 4,500 - 7000/- 

Asst. Commandant V.O. 	BSF/ITBP - 	 Rs. 8000-13500/- 

an identical pay as per Ranks Structure. 

S 	Verified 
Verified that the facts contained in the forgoing page Nos I and 2 (a) to (I) are 

all true and correct to the best of my knowledge and legal points raised herein are 

kndwnto me from the instruction of my counsel which I verily believe to be true and 

correct. 

This the ..... .............. the day of ...........2002 

*Avocate  

Signature of the Deponent 

X P~~ "PiAc-to4'v—  - 
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ANNEXUaireA/9  

tract from the 5th  CPC Report 

Veterinary Officers and Staff 

55128 Veterinary Officers and Veterinarians are concerned with animal health 

care, quarantine, certification, registration and breeding of livestock. Some 

pesonnel are also engaged in activities of research and development leading to 

prvetion and control of animal diseases and their spread to human beings. 

C 

55:.282 Veterinary Officers 	the hierarchy of veterinary officers consists of 

Diiiectrs of Veterinary, Livestock and Animal Husbandry services, Veterinary 

St.rgehns, Assistant Veterinary Surgeons and Veterinary Officers. These officers are 

auhdrized to practice medicine or sign authenticate veterin'ary heaI certificates 

and give evidence as experts under the Indian Evidence Act. They require 

registriation with the Veterinary Council of India after securing a Bachelors degree in 

VeerThary Sciences and Animal Husbandry. Posts at this level are usually placed in 

the pay scales ranging from Rs. 1,640-2,900 to Rs. 7 1 300-7,600. 

5528 Veterinary Assistants : - Below the officer's category are those who directly 

assist: in the performance of veterinary and animal husbandry functions, often 

dichrging such duties independently (particularly in the Union Territories), under 

the supervision of qualified and registered veterinary practitioners. Posts in this 

categOry are designated as Animal House Supervisors / Caretakers and Biological / 

ZoIoical / Veterinary Assistants, with a requirement of degree in Biological 

Sciendes. These personnel are placed in the scales of Rs. 1,200-2,040 to Rs. 1,640-

2, 900; in Group 'C'. 

55.284 Paraveterinarjans :- Below them are the paraveterinarians who provide 

auihay support in veterinary and animal husbandry practices. They are commonly 

desigrated 	as Animal 	Husbandry Assistants, 	CompoundersNeterinary 

Compol  Dressers, Stockmen, stock Assistants, Vaccinators, and Milk 

ReordJers, usually requiring qualifications of Matriculation with Diploma •1 Certificate 

/ Taining / Experience in the relevant field. They are usually placed in the scales of 

pa. frm Rs.950-1 500 to Rs. 1,200-2,040. 
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55.285 Auxiliary Support Staff : -  There is yet another group of personnel in this 

cdmron category at the support staff level, known as Animal Attendants, Bull 

Atendants, Cattle Attendant, Syce, Camel Attendant, Shepherds, etc. They are 

gneally in scales ranging from Rs. 750-940 to Rs. 800-1,150, and in some cases 

e\ en in Rs. 825-1,200 and above: This group of personnel is usually recruited with 

mj.ddé pass or lower qualifications and some experience/knowledge of landling the 

respective animals. 

55.296 Proposed pay structure for veterinary and paraveterinary staff. - 

-Kéepi;ng in view the specialized nature of job, where educational qualifications may 

• 

 

not ibe of prime importance, involving personal risks, exposure to infection and 

expedise of handling rthe animals. We recommend the following stiucture for the 

• thieeJJevels :- 

Si nc. Nomenclature Minimum educational 
Qualifications 

Proposed pay scale 
Rs. 

1. Paraveterinarian Attendant 8th Class + 2 years Entry 	775-1,025 
experience of handling l 	ACP 	800-1 150 
animals 2 nd  ACP 	825-1200 

3rd ACP 	950-1-500 

20 Stockman I compounder Matric + 2 years Entry 	1,200-2040 
certificate couise + IStACP 	1,400-2,300 
1 years experience 2 	ACP 	1600-2660 

31, Animal House Supervisor/ B.SC. degree in Entry 	1,600-2660 
Assistant Veterinarian / Biological Sciences 1StACP 	1640-2900 
Biological Assistant / 2nd ACP 	2000-3500 

[ Zoological Assistant / 

(Including Stock Assistant, Animal Husbandry Assistant, Dresser) 
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